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The world expects him to take up this
great task as a great disciple of
Mahatma Gandhi.

We would urge the Gandhian disci-
ple of Ahimsa and Shanti to give up
hig fast so that hig fast may not create
a situation of Himsa and Ashanti all
over the country. 1 would request
the Home Minister to make a state-
ment over the issue of Vinobaji's fast.

PROF. P. G. MAVALANKAR:
(Gandhinagar): I want to make a
submission, if you permit me, on the
procedure of rule 377.

MR. SPEAKER: You can discuss
it in the Ruleg Committee, not here.

PROF. P. G. MAVALANKAR:
1t is not just a matter between you
and me. If you give me just one
minufe, il is encugh.

MR. SPEAKER: If 1
minute to 544 Memhers,
happen?

dive one
whai will

PROF. P. G. MAVALANKAR:
In regard to what ig happening under
rule 377 I have been seeing that many
Membhers have been raising matters
which are admitteqd by you because of
the importance of those subjects.
Kindly see to it that a supplementary
agenda ig given to us so that Members
know what subjects you have been
zood enough 1o allow. Secondly. you
must ensure that the Ministers give
some kind of a reply.

MR, SPEAKER: I have been re-
questing the Ministers; we are also
trying to change the rules. Mr, Raja-
fopala Naidu.

2112 hrs.

DEMANDS FOR GRANTS, 1976-80—
rontd,

MINISTRY OF PETROLEUM, CHEMICALS
AND me.izm—-contd
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SHRI P. RAJAGOPAL NAIDU
(Chittoor): The other day we were
speaking about developing countries
and the price hike on petroleum pro-
ducts. Because we are defleit in pet-
roleum, there is a suggestion to make
power alcohol so that we may mini-
mise the bill on petrol. Power alcohol
ig being used now in Brazil and they
have invested $ 5.5 lakhs to produce
alcohol from tapioco, sugar beet and
sugarcane. Brazil has invested two bi}-
lion doilars to produce alcohel; by the
end of 1981 all the vehicles will be dri-
ven by gasohol. Even Austrialia is ex-
perimenting with it In  Ameri-
ca midwist plan stales  have

produced alcohol which is being
used and 500 filling station
are suplying gasohol and alcohol
is being produced from maize.

Our State Minister for Agricul-
ture has said that by mixing alco-
hol and peiro] we can produce gaso-
hol. ICAR has experimented on it
and Dr. H. B. Mathur, Professor of
Mechanical Engineering of the Indian
Institute of Technology has also found
out gasoho! by mixing 20 per cent
alcohol with 80 per cent gasolene.
Therefore, there is zreal possibi‘ity of
producing power alcohol and mixing
it with petrol so that we can save
petrol. In our country we are having
more than 20 lakh hectaregs of sugar-
cane. Therefore, it is very easy for
us to produce power alcohol. We are
surplug in potatoes and there is a
glut in potatoes. From potato galso
we can  produced vower alcohol
From tapiocz alsoc we can produce
il. Therefore. 1 would request the
Minister to find out whether it is pos-
sible for ug to adopt thig method.

We are producing pesticides which
are quite good. But for agriculture
we want weedicides zlso. In many
places the farmers have to spend
much of their money to take out the
weeds by hand. Therefore, if pesti-
cides are there, it will be easy to
develop our agricultural production.
I have seen in the United States there
is an item ‘weedlcldes o much’ in the
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bill for inputs. Therefore we must
use weedicides also to develop our
agriculture,

With regard to drugs, the Hathi
Committee has submitted a report
containing valuable recommendations
which have still to be implemented.
1 think the Ministry has processed
them and finalised their decision.
Foreign companies ar: making good
profits out of this. Our Government
has been contemplating to go into
this matter. It must be done quickly
and the profits should be regulated.

Our fertiliser plants are not being
utilised to their full capacity. I think
the Minister is considering this. It is
better to utilise them to the fullest
extent, so that prices may be reduced.
If they are not fully utilised the
price will be more. Therefore, I
request the Minister to see that they
are fully utilised.

In Andhra Pradesh the employees
were asked to opt between the Ferti-
liser Corporation and Rasi Chemi-
cals—I am not quite sure about the
name. They have opted to be in Fer-
tiliser Corporation. They have given
a memorandum to the Minister also.
1 request him to consider that aspect.

In Andhra Pradesh we are not get-
ting enough of ammonium sulphate
and CaN. The Minister knows that
Andhra Pradesh is an agricultural
State which produces agricultural
products to a great extent. So, they
must be helped. Sugarcane, tobacco,
cotton and other cash crops are
grown there, Especially for sugar.
cane, CaN is quite necessary. I re-
quest the Minister to increase the
quota of ammonium sulphate and
CaN to Andhra Pradesh.

SHRI K. S. CHAVDA (Patan): Sir,
I rise to support the Demands for
Grants of the Ministry of Petroleum,
Chemicals and Fertilisers ‘which are
being discussed today. I will confine
myself to the drugs and pharmaceuti-
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cal industry because I will not got
time to touch the other points, The
Janata Government ang the hon.
Minister Mr. Bahuguna deserve the
congratulations of this whole House
for maintaining the price stability in
the case of drugs and pharmaceuticals
so far as wholesale price is concern-
ed, during the last two years ie,
1977-78 and 1978.79, India has ac-
quired the technological capability in
the manufacture of drugs and phar-
maceuticals. It is borme out by the
fact that several developing coun-
tries, like Malaysia, Indonesia, Alge-
ria, Cuba and others have bcen ap-
proaching this country for supply of
technical know-how and for setting
up plants for bulk pro-uction or for.
mulations, For this tho Ministry and
the Minister deserve congratulations.

Shri Bahuguna thas taken special
measures for representation of Sche-
duled Castes and Tribes in the ser-
vices in the Ministry and the public
sector undertakings under his Minis-
try. 1 hope those measures will be
implemented in both letter and spirit.
Here I would like to make a sugges-
tion that responsibility should ‘be
fixed on officers for the implementa.
tion of these measures and adequate
action should be taken against the
defaulting officers.

The number of canaliseqd itemg in
1977-78 was 45. It has been reduced
to 18 in 1978-79. 1 hooe the Minister
wil] not include more items, rather
try to reduce the list from the pre-
sent 18.

The reduction of excize duty on
some bulk drugs and reduction from
75 per cent to 25 per cen: on penul-
timate and intermediates for the pro-
duction of bulk drugs is meant as an
encouragement for the production of
bulk drugs, Therefore, may I request
the Minister that these drugs and
penultimates should not be included
in the 1979-80 policy.

Coming to the new Price Control

Order for drugs, it is mentioned on

page 81 of the Annua] Report for
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1978-79 that the post.tax return of
net worth will bg 14 per cent in the
casg of bulk drugs required for pro-
duction of category 1 and 2 formula.
tions, I have calculated that will be
the effect of this measuce on multi-
nationals and the small.scalg sector.
In the case of Glaxo, they will get 15
per cent on their sales turnover,
while the small-scale gector will get
only 0.3 or 0.35 per cent, So, by this
measure the small-seaie sector will
be compictely wiped out. No new
concern will take up the production
of these bulk drugs becuuse the pro.
fit or return is on the net worth, and
the nel worth is share capital plus
free reserve. The small-scale sector
has no free reserve, and it has got
also very little share capital, There-
fore, my request is that so far as
the small-scale gsector and new firms
are concerned, post-tax profit on sales
turnover should be sfiven to them, =o
that they can maintain and produce
more hulk drugs.

The small-scale sector is engaged
in the production of bulk druss.
When the policy statement vras laid
on the Table of the House on 29th
March_ 1978, by the hon. Minister, it
was declared that the small-scale
sector would be a prohibiteq area for
foreign firms, but nothing hasz been
done in this case. It may be the con-
cern of the Industries Minister be-
cause it requires amendment of the
IDR Act, but the fact remains that
these multi-nationals are taking ad.
vantage of he present position.

I have received copy of a telegram
which has been sent to Bahugunsji
against this order, All the Associa-
1ior_Ls engaged in the manufacture of
drugs and pharmaceuticals' say that
the 1879 Drug Price Control Order
(DPCO) cannot be implemented and
tha;t there are some deviations from
some of the provisions of the 1978
policy. I would therefore request the
hon, Minister to have a dialogue with
all the Associations.
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Min. of Pet. 270
Chem. & Fert.

1 would like to read out the tele-
gram for the benefit of the House:

“*The entire drug industry stur-
ned and shocked by extremcly
harsh provisions if ti:e new DPCO
1979 and related announcements.
They even go far beyond several
provisions of the new drug policy
statement laid on tio Tabie of the
Lok Sabha on March 29, 1978

“It is the unanimous consensus
that DPCO 1979 is unrealistic and
unworkable price control order
which the industry regrettably is
totally unable to implement,

All Unils in the drug industry
completely fail to understand how
such announcements could have
been made despite repeated endea-
vours to patiently and logically ex-
plain to your Ministry officials. the
extremely harsh and undesirable
consequences jf the proposals were
to be implemented. In view of the
foregoing, the industry strongly

feels that DPCO 1979  definitely
should not be implemented and

respectfully requests that you and
your officers may kindly visit Bom-
bay, the main centre of the indus-
try, to explain how it can be im-
plemented because the industry is

convinced that it is net only un-
workable, but also totally against
the interest of the country the con-
sumers, the medical profession and
the industry. This will give rise to
a severe backlash on the Govern-
ment and your Ministry, and it is
our duty to inform you of these
avoidable consequences. The entire
membership of the drug industry
hag decided that since DPCO 1979
is unworkable and cannot be im-
plemented  the industry will not
take any action,

“In particular, in respect. of re-
quirement of pacagraph 19 which
refers to issue of price lists by
April 30, because the entire DPCO
1979 cannot be implemented, units
of the industry are not issuing said
price list. Additionally, on the sub.
ject of discounts to wholesalers and
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retailers since there is not change
in the working in DPCO 1979 comn-
pared to the DPCO 1970 and in
view of the detailed explanaticn
given to your Ministry officials on
severa] occasions, the industry mem-
bers will continue not to pay dis-
counts to the trade cn the excise duly
component of the retail price in
accordance with the practice hither-
to, with which the Ministry is fully
aware, Similarly, manufacturers of
narrow spectrum antibiotics formu-
lations will also follow the dis-
countg structure prevailing hither.
10.

As our Minister, the industry has
always assured, and always will
assure, you of its fullest coopera-
tion. We are deeply disappointed
that the genuine problems of the
industry seem to hove been over-
looked despite repeated dialo-
gues representations and veason.
able positive suggestions, and we
sincerely request you to personally
intervene in order to correct this
patently wrong action.

Indian Drugs
Association,

Manufacturers’

All India Manufacturers'
Organisation.

Pharmaceutical and Allied
Manufacturers ang Distributors
Association Ltd,

Organisation of Pharmaceuticai
Producers of India.”

This telegram is with the hon, Minis-
ter and I request him to have a dia-
logue with them and amend the
DPCO, 1979 suitably.

Under the DPCO 1970, though
arbitrary and discriminatory powers
were not available, with the Ministry,
still the Ministry of Chemicals and
Fertilisers has clearly discriminated
in the matter of acceptance of dee-
lared prices in respect of Erythro.
mycin Stearate  Pthlyl Sulphathia.
zole. (Grisofulvin, Pheno Bartitons
Sodium and Metranidazole, 1 would

APRIL 23, 1979

Min, - B 272
Chem & Fert.
like to know why, in spite of repeat-
ed requests, the dates of declaration
of prices in respect of these drugs
have not been furnished. If the hon,
Minister furnishes or indicates these
dates, then one can understand whe-
ther there was any discriminatory or
arbitrary treatment meted out to the
manufacturers.

Regarding the retention price, com-
mon selling price and provisional
price, no criteria or guidelines have
been laid down. Thercfore this will
give the officials a handle to discri.
minate from one unit to another unit
in the matter of fixation oi these
prices. I would, therefore, !iko to re-
quest the hon, Minister to give pro-
per guidelines or crileria for fixing
these prices.

Regarding loading and unloading,
1 have several times suggested that
it should not be done. A committee
was constituled to look into the prices
of bulk drugs. The hon. Minister has
taken the initiative und prempt ac-
tion and for that, he deserve; congra-
tulations, But no useful purpose s
served because according to the re.
commendations of the rcport of the
committee. the actions are not taken,
For example, as regard; loading and
unloading_ the committee has recom-
mended that it increases prices and,
therefore, it shouldi not be done. Still,
it is being done. No doubt, lame ex-
cuses and explanations are given. But
it is the confirmed view of that com-
mittee and they have cited several
examples that it has resulted in the
increase of prices of drugs which are
canalised. ‘Therefore, once again 1
bring this to the nolice of the hon.
Minister to take immediate action to
stop this loading and unloading busi-
ness.

Regarding the 100.tonne import of
analgin, T have brought to the notice
of the hon. Minister that, in our
country  the smallscale sector 38
producing this bulk drug without any
foreign help, and they are supplying
to the industry, 'The IDPL is also
producing bulk drugs. Last year the
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production was 535 tonnes of analgin,
and the requirement mentioned by
the Working Group was 700 tcnnes.
We have never seen any demand or
shortage of this drug. But the IDPL
have requested the Government to
impory 100 tonnes of analgin which
is banned. For 1973-79 this import
was banned, Upto this time also it 1s
banned. Why the IDPL s intcrested
in the import of 100 tonnes of analgin
is because the IDPL gete a profit of
Rs. 70 in one kg. of analgin. They
have got this approved price of
Rs. 179, and the price they gt trom
import is Rs, 109. So, they get a pro-
fit of Rs. 70 per kg. Over and ubove
that when they sell their production
to the small-scale secto:. they gt
also the pool price and a profit on
that, They have airlifted 40 tonnes
when there was no need at all, and
they are going to huve 60 tonnes of
analgin by sea, My request js this.
If it has already arrived in ocur
country then it shouid be distnibuted
to the small.scale sector on the bagis
of their past performance, and it
should be distribntzi by the CPC
without loading any price.

MR. SPEAKER: Please conclude.

SHRI K. S, CHAVDA: Sir, I um a
ru'e-abiding Member, Since ycu lave
rung the bell, 1 wiil conclude. Thut is
why, I said at the outset that I would
confine myself only to drugs and
pharamaceuticals. 1 wanted to tuuen
the gas problem also, but since 1
have no time, I am not doing it_ end
1 resume my seat,

SHR] SAUGATA ROY (Barrack-
pore): The Ministry under Mr.
Bahuguna is like an empire covering
the whole gamut of petroleum, che-
micals, fertilisers, drugs anrd phar-
maceuticals. It is very difficult in a
very short speech to speak on all the
aspects of this Ministry, I shall,
therefore, confine myself mainly to
the petroleum part of the Ministry
and ghal] touch only briefly the other
parts.

The most unfortunate thing about
our country is that this country has
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not been able to decide as a matter
of national policy how much of fuel
we will use up in ithe form of ceal,
how much in the form of oil and
how we will conserve pur natural 1e-
sources. Therefore, my first sugges-
tion to the Minister will be to re-
commend to the Government setting
up of a National Energy Commission
like that which obtains in many ad-
vanced countries, so that perspective
planning may be made ol our re-
quirements of different fuels and we
can make future projections, because
any. unbalanced growih in any one
sector or unbalanced spending in any
one sector will land us difficulties.
1 sympathise with the Minister in
his plight because the Minister is
genuinely in difficulties. Last year
the OPEC decided Lo raise oil prices
by ten per cent and it has also decid-
ed on a cut-back in production. The -
Minister is runniny around the
world, He air-dashed to Libya to get
some crude from Libya. Now he has
sent a team to Tran. So this is the
year when our peiroizum policy has
to be judged very carciully because
even with this limited short-fall the
country is facing a crisis. 1 may tell
vou in my own State, kerosene is not
at all available in the market and
diesel is selling at Rs. 4 per litre and
the Minister possibly knows that
West Bengal is in the throes of the
worst ever power crisis due to the
mis-management of the State Gov-
ernment. Many units and factories
have set up generators but they can-
not run them because there is no
diesel. The farmers weare using diesel
pumps * for them also there is no

diesel. The Minister should now take
it up immediately. Since almost the
whole of o0il production and distribu.
tion ig through nationalised agen.
cies, I do not understand why there
should be any black-marketing in
diesel or kerosene. This distribution
aspect should be gone through very
thoroughly and anybody indulgiig in
black-marketing either in diesel or
kerosene should be very severely
dealt with
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Then there is the other problem
To-day’s Economic Times has written
that the Soviet Union haj agreed to
give. us 6 lakh fonnes of crude at
below the spot prizes...

- THE MINISTER OF PETRCLFUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): Not be-
Tow,

SHRI SAUGATA ROY: The origi-
na] agreement wag like this,

The Economic Tim:zs says that they
have asked for spot prices. What is
the actual position-—let the Minister
clarify it to the House. I would also
like him to clarify with regard to oil
imports. This year this may go up by
Rs. 400 crores. The report says that
we will need to import about 15 mil.
lion tonnes of cruds but Mr. Bahu-
guna said two days ago that we have
to jmport about 16.8 million tonnes
of crude...

MR. SPEAKER: You musi accept
Mr, Bahuguna’s slatement,

SHRI SAUGATA ROY: This is clco
a Government's report  and
Mr, Bahuguna made a public speech.
The printed report says that o'r re-
quirements are 15 million tonnes.
Then there is also the problem of
cutting down petroleum consumption.
In 1973 the then Government 1ried
to cut down consumption by increas-
ing the excise by 80 par cent but that
has proved to be a failure. There
should be some severe curbs on
petroleum spending since we are
spending so much of foreign exchange
on this, For a beginning I suggest
that petrol rationing should be intro-
duced and Governmeng should itself
set an example by curbing its own
expenditure on petrol. For a change—
I think when Mrs. Gandhi came to
the House in a horse.drawn buggee,
it might have been dismissed as a
gimmick but the Ministers need to
pool their cars but Mr, Bahuguna
and Mr. Charan Singh coming to the
House i1 the same car—that sort of
example should bYe set up by the

APRIL 23, 1979

Min aof Pui 2'76
Chem. & frert,

Government because we are really in
a crisis and a crisis atmosphere
should be created in this country as
far as petrol expenditure iy concern-

ed...

SHRI H. N. BAHUGUNA: It is only
politics. .

MR. SPEAKER: Politics is oily.

SHRI SAUGATA ROY: Oil and
politics are inter-related very deepiy
and our country is, unfortunately
subject to all variations of inter-
national pressures. When therz is an
Arab-Israeli confiict or when the
OPEC threaten to put soma pressure
somewhere, the poor 1ndians suffer,
That is why the: most imoortant
thing is to achievy self reliance in
oil. In the last few yevars we have
taken up many off-shore and on-
shore explorations hut this needs to
be stepped up.

In this regard [ wany to draw the
Minister's attenlion to exploralion
and prosnecting in ihe Bay of Bengal
basin, The Soviet axpert; some years
ago said that Calcutia is noating o<n
o0il but, unfortunately, wz have not
been able to find »il in any of the on-
shore explorations. The reason ziven
by the geologists is that the ONGC
drillings in West Bengal region go
only upte 3500 metres and 1t iz saud
in modern terms that unless you go
upto 5000 metres you may net be sure
about the real prospect of oil. So 1
would like the Minister to instruct
his men in Bakultolla and other
places as also in 'Tripura and Dia-
mond Harbour to go below 500
metres to find out if there is any 1eal
oil.

Last year no Tnew explorations
were taken up ‘n West Bengal I
would like the Minister to take up
some new explorations in West Ben-
gal so that genuing prospecting cen
be done.

Lastly, the whole ot the oi] indus-
try is in Government’s hands, ESSO
and Burmah.Shell have been taken
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over. There is only one lone point on
oil map, that is, the Assam Oil Com-
pany .in which the Britishers siill
have a share, Government has pro-
posed to take over it long time back.
Why has it been delayed? Assam (il
Company has to be nationalised,

With regard to the Petro-chemicals,
Government of West Bengal has come
forward with a proposal for a petro-
chemical complex to be jointly spon.
sored by the ICPL and the Govein-
ment of West Bengal,

SHRI H, N. BAHUGUNA: If Gov-
ernment of West Bencal wants to do
it, they can go ahead.

SHRI SAUGATA ROY: 1 do not
know how Wesl Bengal alone can do
it. The IPCL must come forward; it
was set up for the vurpose of petro-
chemicals. That is all I have Lo sub-
mit with regard to uil.

With regard ‘o chemaicals, I want
to mention that the chemical indus.
try is one industry in India which is
still largely in the hand; ef big
business and monopoly houses. 1t is
one industry where there has been
no recession ag compared to tho engi
neering industry, In chemical indus-
try, the multi-nationals and mono-
poly houses are looting the country.
Take the case of soda ash. The glass
manufacturers in the country are put
to great difficulty with regard to soda
ash—the main soda ash plants are
controlled by Birlas and by Tatas.
The Minister should do something in
regard to artificial shortage of soda
ash, What is the difficulty in Govern.
ment’s taking over the distribution of
soda ash completely. Just by allow-
ing them to import more under OGL,
will not solve the nroblem of distri-
bution of soda ash so that the glass
industry which is mainly in the
small-scale sector does not suffer and
the multi-nationals are not allowed
to earn more profits With regard to
pesticides, this is one fleld in which
the multi_nationals like the Union
Carbide, Fison, ICI are coming in. In
the pesticides field T think the

VAISAKHA 8, 1901 (SAKA)

Min. of Pet. 278
Chem. & Fert, .

Hindustan Pesticides should increase
its capacity so that we can phase out
the mulli-nationals irom the gpesti-
cides field and we can indegenisa our
production.

In regard to chemical industries I
want to thank the Minister for tak-
ink over the Bengal Chemicals and
Bengal Immunity Units which are
traditional companies in West Ben-
gal. But, I would like him to bring
forward a Bill to nationalise these
companies as soon as p92ssible hefore
Parliament.

With regard to drugs, 1 appreciate
the new drug policy of the Govern.
ment of indegenisinz the drug pro-
duction. Also thz licensing to the
multi-nationals has heen stopped and
the import of bulk drugs has been
canalised through ihe State Pharma
ceuticals and Chemicals, This is ano-
ther field where there has been a
thorough looting of the Indian eco-
nomy by these multi.naticnals like
the Burroughs ‘Welcome, Roche,
Squibb and Ciha of the German,
American, British and Swiss Firms.
Here is one field where they have to
be slowly shunted out. In regard to
life saving drugs, I would like the
Minister to take stronger steps.

Lastly I want ‘o say something in
regard to fertilizers on which Mr,
Damanj will speax at length. The
Minister has takan a decision to split
up the multi-national corporation into
various components. Any decision to:
decentralise this shoull be welcom-
ed by anybody. But the country has
yet to achieve the impact of this de-
centralisation because the capacity
utilisation in the State.owned Ferti.
lizer company is not going up as a
result of which, in spite of sufficient
capacity in the country, we have to
import fertilizers in largs quantities.
So, I would like the Minister to give
his particular attention to thir prob-
lem of capacity utilisation in the
State-run companies. That s all I
have to say. Thank you.
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*SHR1 KRISHNA CHANDRA
HALDER (Durgapur): Mr. Chairmsn
Sir. the Ministry of Petroleum,
Chemicals and Fertilirers plays a
very important role in the life of the
people of thig country. This Ministry
deals with fuel for modern aviation
and transport, diese] for running rail-
way engines, trucks, f{ractors and
pump sets for agriculture, kerosene

‘for use in the remotest of villages.

It also deals with life saving drugs
and fertilizerg for increasing agricul-
tural produce. Of the pelroleum
products needed by this country only
one-third is produced in the couniry
and two thirds have to be imported.

In view of this, it is necessary to
look after the job of oil exploration
with greater vigour. Of course, the
hon. Minister is looking after it quite
effectively but, even then greater
effort is necessary. At present about
two.thirds of our indignous produc-
tion of petroleum comes from Assam,
Meghalaya etc, in the Easiern regions,
There is much promise of oil in West
Bengal. 1 do not want to go into
greay delails in this regard as the time
at my disposal is very limited. Sir,
in reply to a question by Shri Jyotir-
moy Bosu in 1860, the then Miniscer
of Petroleum, Shri Triguna Sen has
said that flouroscen{ sand mixed with
o0il have been found Diamond Harbour
as a result of drilling. Analyeing

tOriginal notice of the question received in Hindi.
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those results, the Russian and Ameri-
can experts expressed firm convic-
tion about the existence of oil {here.
The Russian experts particularly have
opined that, Calcutta, the Sunderbans,
my constituency Galsj in Burdwan
District ete. are virtually floating
on oil.  Keeping this in view I will
say that whatever work of oj]l explo-
ration has taken place in the past in
the Suderbans, Galsj in Burdwan
District, Bogra, Bakultala, Burdwan
etc. have all been done in a hzlf-
hearted manner.

All the drilling in those areas were
carried out with PD 13 rigs which
cannot dril] to any great depth, They
were practically obsolete for decp dril.
ling, According to many there might
have heen u conspiracy behind this,
the objest being that our coun‘ry
may not become self-sufficient in pet-
roleum production, That was the
reason why drilling was not done to
a depth of 5000 or 6000 metres where
finding of o0il was certainty, In-
stead, drilling was done only upto
'500 or 2000 metres and then given
“p.  Of course some time back, I
ong with Shrj Dinen Bhattacharya,
M.P. met the hon. Minister, and he
has assured us that on shore and off
shore drilling in the Bay of Bengal
will be done to a depth of 5500 metres.
I have no doubt that if you drill to
a depth of 5500 or 6000 Metres you will
strike oil. I will like the hon, Minis-
ter to assure us again in this regard
when he replies to the debate. Sir,
we, the people and the Governmeni of
West Bengal are grateful to the Centre
for al] the cooperation they have ex-
tended to us and we have got very
2ood relation with the Centre, You
all know that West Bengal is today
passing through a severe power crisis.
As a result, the people of Calcutta,

owrah and those living in the rural
areas have all to depend on kerosene
for lighting lanterns etc.. The stu-
‘dents are also dependant on lanterns
for their studies. I will therefore
réquest on behalf of the people of
West Bengal that the quota for West
Bengal in respect of kerosene, diesel
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etc. may be substantially increased to
tide over the difficult situation. There
is acute shortage of these products as
can be seen from the picture of long
@'s published in the newspapers. I
hope the hon. Minister wiil respond
to our appeal and increase the quota
for West Bengal. Sir, the eastern
region of our country ig producing
one-third of our indigenoug petroleum
products. 'We are importing these
items at a high price. Therefore a
‘vatch has to be kept so that the price
of these commodities do not go up. A
price parity should be maintained.

Sir, those who are in the manage-
ment of public sector establishments
like the ONGC, do not realise the
human problems of those workers
who are working in far off places
under difficult conditions. This has
resulted in gifficulties and complica-
tions for the workers. Sir, in the
Indian Institute of Petroleum, Dehra
Dun, there are a number of employees
who are working on daily wages for
the last 12 or 14 years, Their ser-
vices have not yet been made perma-
nent. There were agitations ' ‘and
when Dr, S, N. Sharma, who is a lea-
der of the scientific workers Associa-
tion, tried to mediate he was suspend-
ed. Many more persons were sus-
pended for trade union activities.

One more thing Sir, the Bureaa of
Public Enterprises is creating impedi-
ments in the implementation of bipar-
tite agreements. A bi-partite agree-
ment was signed in Balmer Lawrie
and Co., Bombay. The Ministry as
well ag the Bureay of public Enter.
prises created obstacles to its imple-
mentation, I will urge upon the
Minister that the Government should
honour all bi-partite agreement; and
settlements in public sector under-
lakings, as matter of policy.

As the ‘Caltex’ Co. was nationalised
all the privileges enjoyed by its em-
ployees were curtailed. The bonus
that they were getting previously wag
denied to them. Thig matter should
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be reconsidered and proper .ecisions
taken.

| Sir, we are importing life saving
drugs for the good of our people. I
support the drug policy announced by
the Minister some time ago, but I
want to point out that lot of spurious
drugs aré still being produced in the
country. Although the production of
sub-standards and adulterated drugs
is on the decline, yet strong and deter.
rent stepg have to be taken against
this.

There are stil] about 31 multination-
al drug companies functioning in our
country who hold over 40 per cent
equity shares. Seven of them have
been asked to bring down their fore-
ign share holdings to below 40 per
cent. So we see that efforts are
afoot to Indianise these foreign mul-
tinationals. But I will urge that in
our national interest, and with the
view that our poor masses may get
quality drugs at a cheap price, all
these foreign drug and chemical ccm=-
panies should be nationalised,

I would congratulate the hon, Minis.
ter for giving his approval {for the
petro.chemical complex at Haldia. I
will also like to thank him {or his
taking over the Bengal Immunity Co.
and the Bengal Chemicals wnich is
associated with the memory of
Acharya Profully Chandra Roy. Fur-
ther steps should however be taken
for their economic revival py provid-
ing taw materials and  marketing
tacilities ete. These companies
should not be handed over again to
the previous management. Bengal
was at one time pioneer in the fleld
of chemicals and pharmaceuticals.
These companies which date back to
that age should be nationalised. I
should also demand that the IDPL
must pay more attention to the ceve-
lopment of the drugs and chemical
industries in West Bengal.

. Now a word about fertilizers. _Sir,
we_are still importing fertilizers. But
it we can use of full capacity, then
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production can go up considerably.
About the Durgapur Fertilizer plant
Sir, the union agnd myself had written
to him about some drawbacks in its
working. Although we have rectived
a twenty two point reply, it does not
solve the redressal of all the griev-
ances. I will urge a propor enquiry
in the affairs of experls. So we
have to think of alternative arrange-
meny from now itself. You lLave set
up coal based fertilizer plants at
Taicher and Ramagundam. 1 will
therefore demand that coal basec
fertilizer plants may be set up at
Raniganj coal belt when there is
abundant supply of coal. Similar
plants can be set up at Jharia also.
Sir, the Fertilizer (Planning & Deve-
lopment) .India Ltd. has .is head
office at Sindri. There are abovt
4000 employees in this organisation
and it has capacity to construct about
900 tons of Amonia per day. They
have acquired the technical know how
to produce ammonia upto 800 tons per
day. The four fertilizer plan's that
going to be set up West-Coast with
Bombay gas is likely to be allotied
to foreign multinationals. Where will
these 4000 employees go? You are
talking of producing 1350 .ons of
amonia per day there. If we buy
the technical know how from foreign
countries and hand it over to these
people then that will be a bt; step
towards achieving self sufficiency. I
will therefore demand that, if nc: all
the four, at least three of these plants
may be handed over to the FPDIL.
In one plant you may go in for foreign
collaboration. In this concern Sir,
there is no managing director for tne
last 10 months, Appointment may
soon be made to this posi to loo¥
after the affairs.

Sir, I demand that the Durgapur
Fertilizer Employges Union whi-h is
the biggest union may be accorded
recognition. With the coming of the
Janata Party in power there has been
a change in the political gcene, This
unipn has now become the biggest
union and should be recognised w.i“fh-
out delay. Side by side the fertilizer
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waorkers federation of India now re-
presents more than 20,000 workers.
13 recognised unions are affiliated o
this federation. I will therefore
demand for the immediate recogni-
tion of the Fertilizer workers Federa-
tion of India. Sir, I had many other
points to speak on, but since the pell
is being rung, I will conclude now.
I will only hope that you will direct
the policies in a way that we may
become self-sufficieny in petroleum,
chemicals and fertilizers in tne inter-
est of the whole nation, and you will
strive for improving the human rela.
tions with the workers in your
Ministry. The human problemg of
the workers should be sympathetically
sludied and remedied, If you can
do that, T assure you fullest coopera-
tion from our side also. With that
Sir, I conclude my speech.
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*SHRI A. MURUGESAN (Chidam-
béram): Mr. Chairman, Sir, on bahalf
of All India Anna DMK, 1 wish to
say a few words on the Demands for
Grants of the Ministry of Petroleum
and Chemicals.

At the very outset, I would refer
to the acute scarcity of kerosene in
Tamil Nadu. In semi-urban cities of
Tamil Nadu people are standing for
hours and hours in three mile long
queue for a bottle of kerosene. In
rura] areas for days together not even
a drop of kerosene is available. In
Madrag city the people are appeasing
their hunger by eating bread; they
cannot light their stove for want of
kerosene. When coal is also in short
supply, the paucity of kerosene as-
sumes serious significance. The hon.
Minister has been saying that kero-
sene would soon be imported from
Russia. He recently visited West
Asian couniries also. We cannot
excuse ourselves by saying that
imports of oil from Iran have siop.
ped resulting in this unforeseen sh.ort-
age. We should endeavour to mect
the basic fuel requirement of crores
of our people in the country. There
is also diesel shortage in Tamil Nadu,
1 would like to request the hon.
Minister to apprise the House of the
steps he proposes to take to make
available kerosene to the conmimon
people.

‘Nutan' stove is being manufactur-
el by the Indian Oil Corporation.
This stove js available only in north-
wn States. Whenever my Iriends
come to kiiow that I gm coming to
Delhi, they pester me for this Nutan
Stove, I would like to request the
hoh, Ministé¥ to sée that Nutan stove
s made aviilable n Tarnil Nadu. I
also demand thilt o tactory shtuld be
st up in Madras for manulsctiuring
this Nutan stove.

1t iy inexplicable to me sud-
denly the ofl exploration in Chuvery
Bagin tihs ‘been 'stoppld. Ofi the
off-shore bf Coroinotidal Codst, parti-

———
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cularly off the Karaikka] cost, oil ex-
ploration should be gtarted with verve
and vigour. o

Some fertiliser units had come to a
standstill for want of furnace oil
The use of HSD in the generatora
operatéd by private people has been
ohibited. Yet, our honl Energy
inister hag stated that the Thermal
Power Stations should sgtart using
furnace oil, I would like to kdow
what steps are being taken to miake
available in substantial quantities the
furnace oil for running industiial
units like the fertilizer factories.

The duties on chemical fertilisers
were reduced in 1979-80 Budget ag an
inducement for the farmers so that
they can use more quantities of ferti-
lisers. But on account of faulty gis-
tribution arrangements, the fertilisers
do not reach the farmers, at the ap-
propriate time, By the time the
farmers are able to get the chemical
fertilisers, they are also made to pay
high prices because the middle-men
eat away the concessiong being given
by the Government.

Two days before I came across a
news item that the Government pro-
pose to import 100 tonnes of analgin.
1 wonder what has happened to the
L.D.P.L. Could they not produce anal-
gin or its equivalent? I would also
like to know what steps have been
taken to utilise fully the installed
capacity of ILD.P.L.

With these words I conclude my
speech.
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“The original speech wis delivered iri Tafnil
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n't#rmi”m!imwgm,mm{ﬁ ay @ fag wre adrfae wrome wTw g,
M ufw e xzolt & R EAMAF o ) aft 0w ¥ wrdar &
A% A ATT W KT AR G| AT G
e ¥ wlt g feRwi & W@ @ @ g SHRI K. A. RAJAN (Trichur); Mr,
wrewrl w1 wfes w@r gom 7 Wl W Chairman, Sir, this Ministry is deal-
§ fe gmar wew KAy W) wAd ST got a very prime importance 1n the
RfeT foad o ff AL Foowd w1 gk ~ver-all development of our econcmy
ﬁﬁﬁtl_fm%mm_ﬂﬁ" and jts performance has got a vital
T qiw fawat § SO 99w fee, - bearing on the industrial growth of
vl afsa v N dfy w30 o this country and on the day to day
o Yoot MWHTFAGAEETY AT social life of the people. Within the
w 7 limited time at my disposal, fxﬁzom
just like to mention a step w. the
nwW #  wfescdw @ s @ R Ministry has taken regarding the de-
fa2wY weafiay ¥y wrea & ard # fag, saare centralisation of the Corporation. I
AR g e wred et o e weaf welcome that step. In the best into-
& ar afems worefen { Iver g s@ rest and for the proper and efiicient
g a1 gt dmfrel At xaftfir 7 9 e running of these industries, decentra-
fgr sci{” Wi faer e § a1 0 w0 T 0 wrfR lisation is a must. While we wel-
:? fedt ot & 3@ amvg Tv feme gW come this decentralisation, ag pointed
AR AV a1 ad §, I fa arv os ot out by my colleague, Mr. Saugata
wa fastd ar @ AT ® ag S A ) Roy, if we just review the whola uti-
lisation capacity of these industries
T ST WY KT fO0 0% ST and if we see the Agures for the last
;iﬁgau ' i "'W;.rw w‘“m three or four years, we will find that
: qaT G | “:: qutt wred srelt it ig not satisfactory. But what is

the real problem regarding under-
| utilisation? It is a p::iblem, which,
auf ra T 1 feel is entirely regarding the up-
I ﬂggﬂ SN SE S W keep and maintenance and operation

of the plant. The middle manage-
ment has to be geared up, if you want
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wfrareTT T proper utilisation of the plant. Pro-
:;Tr::" ¥ oTR w0 & Fi'q*t:r-r:? :ﬂﬁf QT.& vided the middle mgnazement fully
fay T @ fiear & forg w1 fad w70 QRO understands the working and the ope-
o wwadt WX o wHo wwo ¥zAT K ration of the pant, I think, the utili-
wriY & fiear g1 WY IR FaITET wTR WA sation problem can be very easily
o 8, IAwr Qar feq qRcReahn W wTAT solved. By taking this step viz., ae-
T § WX IT qT AT qrd § xer Qv centralisation, if the hon. Minister
75 W W o wants s achieve the object of this

step, proper stream-lining of the
[t wio do gax ot Wi ﬁ’rﬁﬂt; whole, middle management regarding
L

forctr &, gy 33 TIAT  ATATAY €T the up-keep and maintenance is quite
fr o g1 o ™ owm ot w necessary.
ﬁmmmmfs ey Wit fear
W ! wwer qar W ag v sy | Then I come to the other problem
regarding petroleum.

R oY wre giw fare wrror wrenr § s e '
et # s < € W forret el 4o e 14.00 hrs.
¥ ¥t ol & oite Fwer fevdwer g
? o wrowt Aw R ord A Gohfrd Wi As regards petroleum product, even
Farfrwl & forer wT ot feay 8, e SXeT T though this year, we had a very ane-
Twtotc yr fawal € ok & a9 anirr st xious time regarding the whole ener-
T ¢ aife Il T TR gER AW R gy problem facing the country, this
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part of the energy in a problem which
is really beyond our control unless
we become self-sufficient in that. If
we achieve self.sufficiency in this par-
ticular product, of course, we wil] be
able to stand on our own legs. The
OPEC js dictating its own prices with
its own intentions. Fortunately, the
Soviet Union, as usual, has come for-
ward to our help. With the last
visjt of Prime Minister Kosygin to
India, it is reported that they have
offered a good amount of this pro-
duct to us. But sensational reports
are coming in the press and even 10~
day also it has been reported that we
are facing a very bad situation. I
hope, the hon.  Minister in his reply
will just clarify the position because
the people should be made to under-
stand what iz the real situation re-
garding the petroleum product in the
light of gensational reports appeating
in the papers.

On the distribution side, we are
facing a lot of difficulties, specially
in my State of Kerala, Our State
ig a maritime State from where 80 per
cent of maritime exports are made.
The last report that we got is that
more than 3000 motor boats plying in
the sea could not go for catch be-
cause of the non-availsbility of diesel
oil. Not only diesel oil but kerosene
hag also become a problem. Even
though we have got a network of
ration shops—we used {o maintain a
good public distribution system—still
we are facing a problem regarding dis.
tribution of kerosene, This pro-
bilem ig to be tackled.
are envisaging the public distribution
network on a grand scale from 1st
July, we will be able to find some
rational way of supplying kerosene
so that the people are gatisfled and
iheir requirements are met. It Is
the village people specially who are
in need of kerosene. In most of the
villages, the people have to depend
un kerosene oil. 1 would request the
hon. Minister to think over this dis-
tribution problem and to meet the
requirements of the people.
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As regards drugs, in a poor coun.
try like India, the performance of a
pharmaceutical unit needs to be judg-
ed by the social utility of the -product
or package of products made by it
rather than the increase in the value
of its output, = The Hathi Committee
which was appointed five years ago
to tackle the problem of evolving &
suitable price policy for drugs had
drawn up a list of 117 egsential drugs
whose production wag to be itted
by the Government even while their
prices were regulated in order +to
benefit the broad masses of people in

the country.

There is an allegation that the
drug policy that was announced last
year and the Drug Price Control Or-
der issued last month did not adopt
the Committee’s recommendation re-
garding essential drugs. It is said that
the Government introduced a four-
fold categorication of drugs. The first
and second categories have been al-
lowed price mark-ups of 40 and 55
per cent respectively whereas the
third category has been allowed an
attractive mark-up of 100 per cent
and the fourth category has been left
outside the purview of their control
altogether. Why has it been out of
the DPCO altogether?

An analysis of the new categories
introduced ghows that little over haif
of the drugs characterised by the Mathi
Committee as essentia] have  been
placed in the third category, ie. high
priced and high~prifit category, and
thus, they have been made even more
inaccessible to the poor. The question
has come up and so much write-up
has come up on this particular puli-
¢y reganding essential drugs W
have been recommended DY the
Hathi Committee have been included,
according to the DPCO, in the fourth
list and in the high-priced and high-
profit list, as a result of which they
are beyond the reach of the common
people. :
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S0, I would like the hon. Minister to
clarify whether this particular issue
raised through various media as well
as by responsible quarters is correct,
whether it is a deviation from the
"Hathi Committee’s Report and,if so,
on what grounds the deviaiion took
place and whether that deviation real-
1y affects the ordinary, common citi-
zen, Because this is in the larger
interests of the Ministry and also in
the best interests of the people, this
has to be clarified.

Along with this, I would like to
raise three or four points connected
with certain industries in my State.
1 have already expressed my views
in various ways in.this House and also
represented regarding the diversifi-
cation of FICT Udyog Mandal. This
Udyog Mandal is one of the oldest
public sector units in Kerala, em-
ploying two thousand and odd work-
ers. The plant is obsolete: it js quite
out-of date and is working at a loss
of Rs. 50 crores (if I am correct). So,
the produ:tion should be diversified.
We have mentioned that a caprolac-
tum project is a feasible one, for
which we have enough market I
would like to highlight that problem
at the present juncture because it is
a very vital project, affecting the
whole economic development as well
as the employment problem of our
State.

The second issue which I would
like to highlight is regarding the
petro-chemicals complex for which
the project report has already been
submitted by the Government of
Kerala and the technical or expert
study report has also been sent. If
that project comes up, it will give an
impetus to the over-all development
of petro-chemical industries and it
also hag an employment potential for
nearly 5000 workers, it is said. It
will make a very valuable contribu=-
tion to the over.all development of
Kerala also.

‘Alo~g with this, I would like to
mention that, for some time, we have
been able to keep good industrial
relations in the fertilizer projects,
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especially in Kerala, Fully ‘knowing
the present position in which the
industry is, the trade uniong gs well -
as responsible workerg are cooperat-
ing to see that the full utilisation of
the machinery and the plant is main-
tained and there is no obstruction to
prodetion. But, unfortunately, ia
the FICT unit of Ambalamedu le,
Unit I, there is a problem regarding
bonus, I brought this up before the
Minister earlier also. Two years
back they made a 4 per cent ex-grofic
payment but this year it is going te
be deducted from the payments to
be made.

THE MINISTER OF PETROLEUM,
(SHRI H. N. BAHUGUNA): Do you
want to keep the factory running or
not?

SHRI K. A. RAJAN: It can run,
with the good-will of the company and
the cooperation of the workers. For
two years you made ex-gratia pay-
mentg and they could produce more,
and the utilisation has also increased;
there is no jndustrial unrest. So, this
4 per cent should not be deducted:
that is my submission.

SHRI PURNANARAYAN SINHA
(Tezpur): While supporting the de-
mands of the Ministry of Petroleum .
I have to make certain observationa.
We have every sympathy with the
Ministry which is trying to make
India self-supporting in petroleum
but then, there are certain observa-
tions which, even coming from this
side of the House, should *be voiced.

The Assam Oil Company which is
private-owned, is producing not only
crudg but refining also. At one time
it produced only petroleum and
kerosene and paraffin. There was
consensus in this House that perhaps
the ownership of private oil indus-
tries should be taken over the
public sector. All the other oil un-
dertakings have come under the
public sector. The only joint venture
ijs Ofi India Limited with the
Burmah Oil Company. But we bave °
got sufficient control over it; though
our Ministry should have been able
to . appoint a Chairman from our:
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side in the last year ang also this
year for the Oil India Ltd.

The Assam Oi] Company should
not have been allowed to continue in
the private sector. This should have

been tgken over. There was some

discussion, some negotiation; but it
failed. But I would expect that our
Ministry would be zble to take over
this undertaking within the next
twelve months or less, in the
current fnancia) year. With the
taking over of that, the last vestige
of the British legacy in India, in so
far as oil is concerned, will have been
removed. At the game time, Qi
India should also purchase al] the
shares that are still held by the
Burma Oil Company and bring the
whole thing, oil exploration, refining
and all that, under the public sector
for the benefit of the people of India.
No amount of profit made by these
oil companies, oil interests, in India
should go out of this country, and
the resources should be built up
within the public sector.

India is not lagging behind in the
production of crude and oil. [ find
from the Report for 1978-79 that the
crude reserves in India have increased
by 7.07 million tonnes and the
natura] gas has increased by 8.28
billion cubic metres. In thig way the
production in India wil] increase. In
a vast courtry like India, we may
not be self-supporting in oil and
particularly in  petroleum products,
but we can go a Jong way in meeting
our own needs instead of depending
on the Middle-East and North-
African countries for our crude and
purchasing it at a very high price.
We have been producing oil, but
then we have still to think of ra-
tioning the use, curtailing the use,
of motor transport which is very
esgentia] for the development of this

country.

Another point ig this. The ONGC
and the Oil India Ltd, which are
responsible for exploration of crude,
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have conducted some surveys here
ang there, but I feel that the o)era-
tions are not systematic, The
north-eastern areas are oil-bearing.
The ONGC and the Oil India should
concentrate more than 50 per cen! of
their plant, equipment and man-
power in order to explore more and
more oi] in that part of the country,
80 that we may know what are our
total reserves. We are expecting to
have more and more oil; it is also
estimated that we have got con-
siderable o0il reserves. But the
point ig to what extent, what is the
life-time so far as oil is concerned,
for how many more decades or

centuries we may continue to find
petrol and petroleum products in
India and we can conceive of deve-
loping our economy and our trans-
port needs without depending on
foreign countries, so that we can plan
for the future. For that purpose, I
should say that the ONGC and the
0Oil India Ltd. should concentrate
their exploration in particular areas
and estimate reserves for a few
decadeg and then extend its opera-
tions elsewhere. Now they are doing
everywhere; off-shore and on-shore
in Bombay it is there and in other
parts and also here and there in the
north-eastern area.

Another thing is a strange pheno-
menon in India and particularly, in
my area. We produce tea there but
jt is sold out side since there is no
management. The centre for
management is at Calcutta. Even
the Tea Board is located in Calcutta.
So alse in Assam, oil is found but
refining is done at DBaraunj oOr
Bongaigaon .

SHRI H. N, BAHUGUNA; You are
forgetting Gauhati.

SHRI PURNANARAYAN SINHA:
I am not forgetting. Digboi has 2
capacity of 0.50 million tonnes. When
they wanted to locate a refinery
pemewhere in Assam people went to
jail in protest. I have spoken about
this also previously. Gauhati Re-
finery's capacity is below 1 miilion
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tonnes, It is only 0.80 million
tonnes. Out of 2.70 million tonnes
of crude produced in the North-
eastern area, 2.868 million tonnes go
out to Baraunai refinery excepting
0.60 and 0.80 million tonnes refined
in Digboi and Gauhati. The Bongai-
gaon refinery is under construction
and its capacity will be 1 million
tonnes, Assuming we produce 3
million tonneg we will not be allow-
ed to refine all the crude found
inside our territory. There is an
agitation by the people. Crude we
produce but refining is not done
herc. Tea we grow but its business
is somewhere-else, So whatever hene-
fits the local people may get, and
only few jobs they may get, that alsn
they are deprived of. How much
wage you pay? Rs. 5 5 day. Is it
enough for the workmen? But that
is also not guaranteed. Qur people
are deprived of all thege things and
80 there is a feeling of frustration
among the people.

Another point which is important
in this respect is the natura] gas. I
have also agitated in thig House, For
the last 10 years natural gas is
flared away—not only in Assam but
I have recently read in a magazine,
in Gujarat also. In flaring away the
gas, the Minister said that it is
somewhat  necessary,  Sir, this
natura] gas has immense potential
for generating power. I do not
understand the technology of flaring
it away. It can be used to produce
power which can be the prime mover
of industries. I hope the nutural
gas which is being flared away will
be captured into pipelines and taken
to areas Where it can be used for
the pumpose of developing indus-
tries. In Assam they have tried and
tea factories are being run with the
help of natural gas but their diffi-
culty jg that it is not required for
all the 12 months in a year. The
suppliers insist that the consumption
should be all round the year. Even
with whatever constraints are thel':t.
it can i for the purpo3e
I':;':mv;:'ertib:g ‘;tp;?to LPG which is very
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much in want in India for cooking.
15000 applicationg are pending in
Delhi alone for supply of LPG.
Crores of cylinders of LPG are
necessary for replacement of kero-
scne and fuel wood system of cook-
ing and thereby we can improve the
lot of our masses with our
resources of gas, I think something
will be done not only in Assam but
also in Gujarat to convert this
natural gas into LPG and from the
west and the extreme north-eastern

‘parts of the country cylinders will

start moving into> the metropolitan
cities where it is necessary for the
purposes of cooking.

About paraffin wax, I find ' from
this Report as also from my per-
sonal knowledge, that candleg are
made from out of the paraffin wax.
They are very much in need in areas
Where there is load ghedding es-
pecially, in West Bengal. It is in
those areas where candle is abso-
lutely necessary. Instead of kero-
sene, the poor people can use candles
made out of paraffin wax. For that
purpose, the paraffin wax that is
produced here is not sufficient and so
we have to import it from elsewhere
and supplieq at the pooled price
fixed by Government. I hope the
Ministry will take some action to see
that more and more paraffin wax can
be produced in the refinerieg at
Bongai Gaon and Assam Oil Re-
finery at Digboi. In these refineries
the Ministry should see that enough
of paraffin wax is produce for the
purpose of making candles to be used
by the poor people.

Last but not the least is abou: the
employment of Scheduled Castes and
Scheduled Tribes people in our
country. For the last two years or
so, I had the honour to serve on the
Committee on the Welfare of Sche-
duled Castes and Scheduled Tribes
a8 a Member. Our Committe_e
examined many employcrs in the Oil
ang Petroleum Ministry. We found
that these backward people—Sche-
duled Castes and Scheduled Tribes—
had not been trained out to take tP
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Class II and Clasy I posts in the
Indiany Ofl Corporation and ether
public undertakings. I hope that in
the Gauhati and Dibrugarh Uni-
versities near where crude oil is
found, some course in oil technology
may be introduced for the purpose
of training these people and other
youngmen in Oil Technology.

For that purpose, I had placed my
demand earlier glso. But no res-
ponse has come from the Ministry
for introduction of such courseg of
studies. I not only confine my de-
mand to my region but alsp to
‘regions in Gujarat—in Saurashtira
University—or wherever there is oil
.production. There the loca] vpeople
may pursue the courses of study in
the oil techmology.

Thank you very much for extend-
ing my time to enable me to make a
few observations, in respect of certain
demands that we are making from
the backwarq region. 1 hope the
Minister will accept them and see
that some more improvement is made
in the field and in the development
of our regions

SHRI S. R. DAMANI (Sholapur):
Mr. Chalrman, the Minister is in
charge of very important items like
the Petroléum Products, Fertilisers
and Chemicals, These are very im-
pbrtant for agriculture, for industry,
;t;r transport and in every walk of

e.

I am happy that the Ministry's
. working during the course of this
year is satisfactory; there
is improvemeint and I hope that
next year, there will be further im-
provement, The hon. Minister is &
very dynamic person and he has got
many qualities with his sweet tongue.
And he can get the work done by
anybody because of this. In all these
items, the country is not self-suffi-
clent; the country has to spend a
huge amount, say, about Rs. 2,500
ctores in import of these items.
According to me, of Rs. 2500 crores,
fifty per cent of the country’s ex-
poet earnings, out of whieh, about
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Rs. 1!}00 crores, are being spent on
the import of crude oil only.

As far as crude oil is concerngd,
as g matter of fact, the country has
sufficient capacity for refining the
crude that we need and also more of
capacity is being added. So, we
have not to depend on otherg for
refining purpose but as far as crude
oil is concerned we have to depend
to & great extent on the imports.
Sir, when the supply of this vital
material is in the hands of a few
suppliers, it becomes difficult for the
hon’ble Minister to maintain the
supply. Therefore, I would like to
say that it is very essential that all
attention should be given to increase
the production as wel] ag contro]l the
consumption. It is only by attack-
ing this problem from both sides
that this problem can be solved. Tt
will take some yearg before we .an
solve this problem and become wel
sufficient.

Sir, at present our total consump-
tion of petroleum products is about 28
million tonnes out of which 12.50
million tonneg are being produced in
the country and the rest 16 million
tonne are being imported for which
we have to pay such a staggering
amount of Rs. 1,800 crores. No doubt,
ONGC are doing their best yet on
the exploration side the working
ghould be speeded up. In this con-
nection, 1 would like to know if
there ig any plan with the Govern-
ment as to how this exploration can
be speeded up. The hon’ble Min-
ister must be knowing that many of
our youths are working in the same
fleld in foreign countries and during
my recent visit abroad I came across
some friends who are heading the
petroleum products decisions In
other countries, All such experts
should be induced to come back and
take up the work of making our
country self-sufficient in this field.
One of the dificulties to be faced in
this connection is that our scaleg are
very low. We do not pay more than
Rs, 2000/- p.m. to an expert whereas
outside they are getting 2,000 dollars
per month. For these techniclans
and speclalists higher grades should
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be introduced so that they can come
back and work here and also help
the country in increasing the pro-
duction which is very badly needed.

Mr. Chairman, the second point
that I would like to make iy about
wasteful consumption. There is
wasteful consumption of petrol
in transportation of coal by road and
so also fertilisers, cement and steel.
Lot of diese]l oil gets consunied in
transporting these items. We can
sae a lot of it if they are transported
by rail. Therefore, it is very essen-
tial that such consumption should be
restricted and stopped.

Now, I want to make a point about
fertilisers. @We are also importing
fertilisers to the tune of Rs. 400 to
Rs. 500 crores in g year. This thing
can be avoided. If proper action is
taken, certain things can be avoided
angd they should be avoided.

I wish to point out that the
total installed capacity of fertilisers,
of nitrogenous phosphates in the
country, is about 43 lakhs tonnes,
The production ig 72 per cent only.
That means that the capacity utilisa-
tion is only 72 per cent. In the
Report of the Ministry, the capacity
utilisation of the individual units
has not been shown in respect of
fertilisers. In the Report of the
Petroleum Ministry, the refining
capacity of the individual units has
been given. But I fail to understand
why the capacity utilisation of the
different fertilizer units has not been
shown,

I.know that there are different
units which are running with only
40 per cent capacity utilisation.
Nearly 60 per cent capacity is re-
maining idle.

Sir, it the capacity utilisation is
increase then, in that case, we can
avold the import and we can save
lot ‘of foreign exchange also. I am
sure the hon. Minister ig trying to
do his best to improve this capacity-
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plain what action he has takep or
he is going to take for betier
utilisation of capacity all round.
Whatever imports we make, they
should be properly planned In
Bombay port, certain fertilisers came
during monsoon time and they all
got washed away due to the rains,
Those fertilisers were wasted, What
I wish to point out in this. If it is
necessary for you to import, import
it in time so that the farmers can
get them and utilise them and there
wil] be no wastage. I believe that in
future there will be proper planning
in these matters. I don't think that
import of fertilizers is necessary, but
if you think that import ig a must,
you please see to it that whatever
you import is not wasted so that the
farmers may take advantage of these
things.

Then I come to my next point, and
this is regarding the chemical indus-
tries. Here also you find that there
are large number of items which are
still being imported. In thig connec-
tlon, T would like to know as to what
are the reasons due to which no new
units are coming up. Why is capital
so shy? Why are no ngw units
coming up so far as Caustic Soda
and Soda Ash etc. are concerned?
All these things are still in short
supply. But we find that in the past
two years, nO new units have come
up. So, in this connection, some-
thing should be done so that produc-
tion can increase and we can meet
the increasing demand of our peaple.
Long-term planning is required in
thig Tﬂpﬂt.

Then I wish to say something about
drugs. There is fall in the produc-
tion of a sulpha drugs. Their pro-
duction is going down. I wish %
ask the hon. Minister; What are the
reasons? I wish to draw the attention
of the hon. Minister to this important
point. While replying, I request the
hon. Minister, to give reasons for the
low production of sulpha drugs in
the country and to tell us what is it



¥in, f._Pc:.
Chen. & Fert.

APRIL 23, 1878

DG, 1979-80

311

q

BOEETIESEFERfEES RS YCPertE Sy EEFEEEEE —ofEs,
¥ mmmwmmﬁmﬁ%w mmmm wmmmnmm mwr wm mmmm%m o
L e A A e m“.,mﬂmimmmmzm EoEe
fegbrp-ibincif B Eoneloely g,m_“g-wmmw-mmﬁmmﬁm
14 7 M qﬁﬁ.ﬂt “ﬂm E w .“ i E mtqmm - . ma.‘le .m»
.......m_«“wm .mmm\ E e ﬁm\m ¥ P gy m Ew sml : mmﬁ,m.m F Wi
CEEr LI T ErEpEE E g BEgCeE gk
¥ m mhmmmmmmmm.mmwm _“wmeammm.mmm.w " .m.mmmM.WMmmmmmm -twmﬁnm
m mmmm“mnmummw«“mm mmm mmthfn iﬁmmmmmmwwwmmammmmmmmm
M. m.m..Mu mu ﬂﬁ“q arwa.o. .W m .mﬂmmm .ﬂw...ql__ ~ ‘m .l..._u.% :v.ﬂ
. mmmm vEFE . um mmmaﬁwmmam : mm@%m- w mm e
P oiafE p-pEET wm m : ﬁmmmmw m.mm mmmm..mm m«
- A mth% < " . ﬂ.m E- wEEF " i
52 335y M £ mmnmz mw- mm =- mnﬁmtm mm 5 mthﬁwmmm«m
ﬂTﬁﬁgﬁwmm%mfﬁé$
2oy 13 mm it i mwmm S elE mmm;
E 5 g% & TEEe"VEPGECEE ¢ & Ee m T F
i wmmm Bk mnuﬁnwwaanwmte i Tesok_ mmmmmmamemmmmm



313 DG, 1979-80

R WA w Ny et 3 dfew
o WM egEEy Ao & o wE
QAT AT HC A § WA FH IHWY
TRAT ®TE%  ATEYST WW | WM
¥ 9sf A ag W wr §% a1 geer
) fedt 1 R sEw w wTw
TAWT W@ A HRY A W %

fead getanfg@

WY AR zAEis Al ¥ £ FFTAE
@ar e s fod wwd §  sCAEET
WA I R Wt & fad o fedr @
feamawe & war  9r

Those who fall sick are scoundrels.
Criminals break the law of the land
and the sick man breaks the law of
the Lord,

;
4,

& 5T W & % o
ffger fqrq wrar § Wl agwsEw ¢ e
539.% W $Y L1 - S

i
t13
EEPE

e
333

VAISAKHA 3, 1801 (SAKA)

M. oy Pct, 314
Chem. & Fert.

w1 oo ATk el W & e wrdad
T qwar & % 500 w90 W qwk

SHRI B. K. NAIR (Mavelikara): I
am very happy to participate in this
discussion,  particularly so ‘because
this is one of the few Ministries
which, I consider has done its job
properly. That does not mean that
much more does not remain to be
done; yes; a lot more remains to be
done; but so far, they have done the
work properly. (Interruptions)

For example, production has improv-
ed in regard to fertilizers. They have
expandeq the area of exploration for
oil, They have completed the laying
of the pipeline in the sea conneeting
Bombay and Bombay High. In regard
to drugs, they have evolved a new
policy to ensure the availability of
drugs to the common people at rea-
sonable prices, In all these aspects
they have done a good job.

But when somebody does a good
job, normally people expect him to
do a better job. 1 compliment the
Minister and other people also who
are working hard in our outlying
areas e.g. in the exploration work
and particularly the scientists for evo-
lving new methods of production and
who are doing very intelligent rese.
arch. I want particularly to make
this point and I expect Mr. Bahu-
guna will openly congratulate his
team of staff and :cientists, because
there is hardly any occacsion when
such people get a good word from
the Ministers. Many of the latter in-
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dulge in condemning them or insul-
ting them and saying that they are
working for money.

Our scientists have done an excel.
lent job, and they deserve all encou.
ragement and support, In any case,
they are doing 8 much better :,ob
than many of us politicians here and
others outside. Th2y are building up
the nation; they are the people who
have sustained the nation., While I
am paying compliments, I want to
draw your attention to the drawbacks
and the jobs that still remain to be
done. Many friends have raised their
voice of criticism about the under-
utilization of capacity, At the same
time, we are importing fertilizers,
For example, the capacity utilization
is only some 60—80 per cent: and at
the same time, we ars importing fer-
tilizers on a large.scale, That is a
ridiculous paradox, Why shoulg we
not put all our efforts to increase

. eapacity utilization to the fullest ex.
tent? Many industries are Jdoing it
I hope next year the Hon. Members
will be able to report to us that cent
per cent utilization has been accom-
plished.

Fertilizer is the key to all our pro-
gress, We are laying more and more
stress oh nitrogenuous fertilizer.
Hereafter we have to turn to phos-
phatic and potassic fertilizers also.
These arg two flelds are not still
explored to the full cxtent, Nitroge-
nous fertilizer, of course, is there,
but the other fertilizers have to be
utilised to a larger extent. I feel
that they have not been given the
importpnce that they deserve. Sir,
our fertilizer factories are located in
u'eas where they are at all not re.
::mred In our State, we have plan-
tlHom, tes, mbber, cardamom,
coffee, coeonut and paddy. All sorts
of agricul crops are grown in
Rerala, At the same time we are
at the consuming end. Our own
production so far as fertilizers are
cmcemad is limited. We have to
ge,t them Irom Madras, Tut;corin,
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Mangalore and Bombay, It means a
colossal waste of money in trans-
portation and improper use of the
materials like petrol. Why not have
new factories to be set up at places
where they are not located in ade-
quate number so far? Even now,
there is a lot of scope for the pro-
duction of fertiliers; and putting up
one or two more units in Kerala will
not be above the requirement; even
they will not be able to meet our
needs fully but they will help us to
some extent,

As for modernisation and expan.
sion, I hope the hon. Minister will
give proper attention to the launch-
ing of the working programme for
the modernisation and expansion of
the FACT unit. In regard to oil ex-
ploration, as I said they have been
doing a very fine job. But this is
the time to explore our own resour-
ces, not io exploit them to the full
Our slogan should be “to explore,
not to exploit” because our resources
in thig respect are limited. They may
not last more than 20—30 years. Even
the western Asian countries they say
that their resources may be exhausted
within 50 years. We have no ex-
plore our resources to the fullest ex-
tent possible. And as far our current
needs they have to be met more by
import, even if it means spending
some extra money,

There was some talk of exploring
the Kerala coast. It appears that
the project has been diopped after
the last monsoon although we Were
assured that it would be resumed
after some time, But, so far, no step
has been taken in this dﬁ-ecti‘m I
do not say that in every bit 6f our
coastal lne should be cxpldred. But
it it is possible, we should try to ex.
plore the atea in Kerala.

Looking to the broad features of
the producing areas like Arab coun-
tries 1 am just making a suggestion
that BaJmhm area i§ worth -explor-
ing. It has not been adequately
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covered. Even areas in Sahara De-
sert Has begun to yieid crude oil and
Saudi Arabia desert is also yielding
it - That is one >f the biggest cen-
tres of crude oil. So, Rajasthan may
be explored. But it is a mattar of
high technology and mine is only a
layman suggestion. = Thers are some
specific points which I should iike to
mention, first about fertilizer pro.
duction. I refer to two units. One
is the SPIC in Tuticorin, Yesterday
there was reference to the mis-
management that was going on there,
Crores of money had been invested
and a lot of hopes were raised, T
remember that it was started at the
same time as the Mangalore Fertili-
zérs. While Mangalore has gone into
commercial production, SPIC is still
limping; they are getting on mainly
with distribution of imported ferti-
lizers. Enquiries should be made
whether mismanagement hag actuaily
taken place and how il can be ima
proved.

The other is Ramagundam; iz was
essentially an  experimental effort
and as Bahugunaji :zaig being an
experimenta)l affairs, it should not
have gone in for it on such a big
size, But it is no use now thinking
on those lines now. There, progress
has not been satisfactory. It is still
far from the point 9f take off. Some
production units have been complet.
ed; some remain o be completed.
Even thdse completed units are not
working to the full, iu the proper
way. Breakdowns are common, At
the same time_the foreign te:hnicians
who are there it seems, are keeping
avay and they are -Jictating their
terms and charging exorbitant fees.
Our own ferlilizer experts In the

IL do not seem to be adeguate-
sv equipped to complete the work.

o, I suggest, even if it means spénd-
HE some more money, why not get
it going, Time is important in Rama-
gundam, riot money. On Ramgunda:r-
depends the fate of Talchar and other
umts W‘p are at an advantage ‘in
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Ramagundam, it is based on low
quality coal of which we have abun-
dant supply. Ramagundam is worth
all the risk which we can take. Now
that it is in the take off stage, why
not speed it up. It was expected
that production wonid start in July
or August; it is much too optlmzsuc
now to say that it would start even
in January. So all cffort; should be
made to speed up commencement of
production in Ramazundam.

I was talking about research,
Even today, this morning news has
appeared about alcohol being ured
along side with petrol for Motor car.
If you give our scientists enough
encouragement and facilities, they
should be able to do s good job of it
and that will put us in a position to
cover a substantia] portion of our
petro! shortage by the vroduction of
alcohol. We are in a position to
produce alcohol from various sources,
not only from bagasse but also from
wheat, potato and other agricultural
produce, Enough attention should be
paid to production of synthetic alco-
ho] so that our petrol shortage may
be covered up.

My State, Kerala, is a backward
State industrially; it is one of the
most ' backward in this respect even
though it has enough water, land,
electricity and skilled workmen.
Shri Bahuguna’s department can play
a leading roles in helping us in this
regard, Because in the absence of
raw materials like coal chemical in.
dustries have vast scope, chem:cals
fertilizers ang drugs. 'They have §

a state unit for drugs; it is success

but it is small. It requires a lot ot
expansion. When we think of in.
dustrialisation of Kerola, it is this
Ministry that can be of help. I fer-
vently hope that Bahuguna;l and
his Ministry will comé to our help.

15.00 hrs.

PROF. P. G. MAVALANKAR
(Garidhinhagar): Like whdt I did last
week whén 1 was speaking very
briefly on the Ministry of Commerce
demands I am afraid, T am taKing
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the same risk of speaking on too
many things in too many short
minutes, But nonetheless I thought
I should take the liberty and the
occasion of speaking on these mat-
ters because they concern not only
the interests of my own State, but
what is more important the interests
of the country at large.

This is a very important Ministry
and my friend Shri Saugata Roy
talkks about this—that this is like an
empire, I would say it is noty like
an empire, it is more than an empire!

15.01 hrs.

[SHRIMATI PARVATHI KRISHANAN in
the Chair]

It only depends upon two things.
One is, who is presiding over the cmi-
pire? What is his attitude and whe.
ther he is able to control the persons
sitting in the empire to do the job in
time and on the basis of national
interest and as per the concrete pro-
jects and programmes available with
regard to national development of
economy. With thess words I fcel I
ought to say that the Ministry of
Petroleum, Chemicals and Fertilizers
which Shri Bahugina is presiding
these days is a very important Min-
istry which is concerned with many
vital] interests and crucial decisions,
Because it is concernced wiith mary
vital interests and crucial decisions,
I want to suggest in the very begin-
ning that time factor is important,
Unless decisions are taken on time,
crores of rupees worth loss can be
incurred and I do not think that
should be allowed or tolerated,

Shri Bahuguna is known as an
enterprising and cnargetic Minister
He has an art of being very articulate
in not only presenting his point of
view, but disarming his critics,
partly by facts and partly by his
charm! Therefore, this Minister has
fbecome npt only bahurupi but also
bahuguni and bahumukhi,

APRIL 23, 1079

Min, of Pet. 320
Caem. & Fert, '

Now, Madam Chairmai, my ques.
tion is: what about Bombay High
gas? I am sure he will give some-
time in expressing this in detail as
to what is happemng. There is a
feeling in my State, and I share that
feeling that Bombay High gas which
was to be supplied to Gujarat
through marine line at tho appointed
time of May 1979 is not being done.
To ask us to wait for three, four,
five, six years and then say, first
give us your requiremen:is and then
we will give you gas is not fair, all
the more when you have given gas
to Bombay and industries around
Bombay. I am not sorry that you
have given gas to Bombay. 1{ is
good that you have given it to Bom-
bay, You kept the target of May
1978—from Bombay High o!f shore
to Uran, near Bombay. Then why
could you not keep the target date
for Gujarat which was May, 1979?
At least give an assurance that the
line placed will be zomewhere located
in Gujarat and you will do it very
early. I am sure Bombavy High is on
priority list and it is something
which you must deal almost on a war
footing, because you rannot afford to
have such a tremendous waste of im-
portant natural raw material which,
fortunately, we have got in abun-
dance in the whole country.

The Minister knows and, perhaps,
the House knows and yet, it nceds
repetition that Gujarat has ulready
claimed through various iepresenta-
tions to the Central Government, its
needs for the gas supplizs in terms
of million cubic metres daily, At
Hajira, near Surat, two new ferti-
lizer plants will require three mil
lion cu. metres daily. For the Guja-
rat Narmada Valley Fertilizer Cor-
poration which is gas based, it will
require 1.5 million cu. m. Gujarat
State Petro-Chemical complex - will
require another 150 and the existing
units in Gujarat, which are finding
deficit in terms of zas supply their
need is 0.80. It means a total of 6.8
million cu. metres daily requirement
of gag is already tmere. Why is he
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then waiting for this kind of argu-
ment—that first show us the demand
needs and then we will give you the
gas. In this there is a matural and
genuine feeling of suspicion or
doubt—that you do not mean husi-
ness or that you are not in earnest.
I am not saying that. But that is
the feeling in my State and that is
what I have to say about you and it
is no use having this fecling conti.
nuz for a long time especially when
Janata Government is in power in
Gujarat, Janata Parly is in power at
the Centre and my esteemed friend,
the Chief Minister of Gujarat, Shri
Babubhai Patel comocs repeatedly
here and he has sent very many re-
presentations to Government of India
on all these matters and so I would
like the Petroleum Minist>r to go
into this question very gquickly, The
queslion of royalty on crude oil is
also something which bothers us and
hare= o5 us compleelv. At one time,
an  15th October, 1962, the then
Prime Minister gave an award fixing
the rovalty at Rs. 15 per tenne, On
8th September, 1966 hefore the len
year tarm was over thz royally was
raised to Rs. 42, Now the demand
of Gujarat is that the royalty should
be fixed at a level which has got
some rationale based on the prices
of crude in the international market,
I do not know why the Government
is not taking a decision on this mat-
ter. They are saying, we will do it
when the term is over, But I believe
the term was over an 3lst Mareh,
1979. If that is so, 1 would like the
Government to consider the case of
Gujarat for a proper and just share
of royalty on crude oil.

Coming to ONGC, there are many
operations of ONGC in my own
constituency of Gandhinagar, begin-
hing from Sabarmati- via Shertha
upto Kalol, which is, of course not
Part of my conshtuencv but Miss
Maniben Patel's constitusncy. So,
the operations of ONGC are there,
About the price of gas you are charg-
mg to nrivate industry, it is a terri.

ble hike. You started with a price
of Rs. 74.71 in 1968. In April, 1078
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the price was allowed to rise to
Rs. 504, The argument given is that
this calculation is also based on coal.
Coal supply for Gujarat is difficult.
The distance is long and wagons are
not available, Therefore, if we get
coal by transport, it will cost us
much more apart from the fact that
petrol is misused. So, some sympa-
thetic thought should be given to this
problem of giving gas to private in-
dustry at reduced wrica and not at
such a fantastic rate,

About ONGC Recruitment, I do not
say that at the top or at medium
level or managerial level, you should
do anything in terms of a compromise
at all. You must appoint people who
are qualified and you must go strictly
on merit. But at lower levels of
watchmen, chaprasis, mechanics, etc.,
at that point where not much intelli-
gence or technical skill is required,
why don’t you apply the theory of the
sons of the soil? I am not parochia)l
minded at all and I have never felt
like that temperamentally.

SHRI H. N. BAHUGUNA: 1 gagree
with you on that point.

PROF. P. G, MAVALANKAR: I am
glad to hear that. A number of pecple
from my constituency have told me
that they gave land and other things,
but in return they are not getting any
employment at all.

About petrol, the Mirister went to
Libya recently and I am sure he will
get som= success. But it is not lis
responsibility alone. International
prices and conditions, are there, and
therefore, prices will be increaseq still
further. But will he not go into the
question whether in India there is
scope—]I believe there is socpe—for
minimising the use of petrol and other
oils by avoiding unnecessary wastage?
Why can’t you get more petrol supply
by avoiding these avoidable wastages?

About the Indian Oil Company and
other companieg of that nature deal-
ing with gupply of cooking gas to
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various  consumers, in Ahmedablad
only yesterday I was told by my
friendg that the shortage is acute and
for the last two months, trucks are
not coming from Baroda, not only to
Ahmedabad ang other parts of
Gujarat but even to Madhyg Pradesh,
because the Indian Oil Compauy is
not giving a proper and a propor-
tionate rise in price for transportation.
If transportation costs have gone up,
ie trucks owners cannot be comgel-
led to accept the same old rate, when
prices of everything have gone up,
especially that of petrol. I hope he
will understand there is a ease for it.
Today the waiting list in Ahmedabad
is as large as 20,000, and you are
telling the people to wait, I can tell
the House in all sincerity that I have
never tried to jump the queue saying,
“Because I am a Member of Parlia-
ment, you should give me earlier”.
But there is a limit to waiting also.
You cannot expact me to wait for two
months. Then we had better not have
the gas and go back to coal. But if
there is gas, then people should no{ be
made to wait for two or three mwonths
like that.

Only two more points and I have
done. Of course, he has said muny
things about drugs. Only last March,
he had announced the drug policy.
The objectives and aims that he
announced then are all wonderful.
Nobody will disagree with him on
that point. But the question is
whether self-reliance is an objective
which you can really achieve evel in
the near future. I believe that self-
reliance in thege mattery is 5 distant
dream at best. Therefore, what is
required is a proper and an intelli-
gent coordination between the Indian
companies and foreign multinationals
who are allowed tg work here and to
ensure that these foreign multinatio-
nalg in drug companieg are not
encouraged to drain off India’s money
abread. That he must do. We want
that policy. If that is so, then the
Hethi Crmmittee recommendations, I
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am afraid, are not, in gpirit, accepted
by the Governent., I do not say that
this is my charge but certainly I
would say this is my criticism. It is
for the Minister to tell us whether I
am right or wrong in this eriticisni.

Lastly I woulq say this. I hope I
can say this, and I trust that I will
not be misunderstood for saying this.
I started by saying that this Ministry
is more than zn empire. Now, I get
a feeling from a distance. I never
meet oflicials, As a Member of Par-
liament, one  should not meet the
officials but one should only mect the
Ministers and representativeg of the
Ministerg and talk the matters put in
Parliament or publicly on the plat-
form. But I get a feeling that there
is some kind of an agreement or
collusion between a large number of
officiais in his Ministry in wvaricus
Depariments with the Indian ag well
as foreign multinationals and natio-
nalsg and moneyed people and, there-
fore, decision are either not taken or
are allowed to be taken at a particular
advantage tp the multinationalg or the
moneyed people concerned. 1 do not
think that such a charge need to he
even for a day allowed {o remain
there in practice. Of course, if you
ask me to give proof, I must tell you
in fairness that I cannot give proof.
But many things need not be given
proofs about yet many thingg &re
right. This is one point where, I
feel, he will have to be very careful
The honesty, uprightness and integrity
specially of those who are incharge
of making crucial decisiong in his
Ministry should be so above Woard
that not only they should like Caesar
be above suspicion, but they should be
more than Caesar in being above
suspicion, so that multinational cor-
panies and the monied people shoul
not take advantage of poor people.
Why should the poor people in India
suffer in terms of life saving drugs
by paying high price? And why
should the rich people be given imore
drugs at higher price and even with
them make them die? We find that
poor people also do not live DY
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getting more drugs. But the paint is
that the poor people and their heaith
depend upon essential drugs and life
saving drugs. I feel, therefore, that
there is a case for going into this
matter,

I referreq in the beginning to the
point of the time factor. It is here
where the things get bogged down. If
thig is not taken note of, then there
iz greater gcope for corruption and
bribery. 1 hope, he will deal witn it
effectively and strongly so that he
wil] earn the blessings of the pcor
people and middle clasg people of
this vast country.

it e fag awd (wzers) o aan-
a4t Sff, 4 mrTEr AW A WA qR
g @ awg faar

TH WIAAT ¥ 9T Wy W00 A1 Fh,
zam, vayr, afvaga § qeafera fag damg
M4 W 2 WY @7 AAEw afg /A« # Al a7
Ay fasm agA T w=d AT R BT FHATE
F T & wooqw @ ggAw qEA g R oy Ew
nay gfifeafs g a9 wr 3% fot F as o
I¥ FE AT AT ME EA 0 wigwAT
it gwer frmE AT ARl RYEE €1 ThR
=T fas o1 Iqd wvR € 77 NI A I
aATET § frer et vfed 1 W @@ g
241 fagr w1 dw 7 A wgt o wrw
WITE FX qF AN TIF TTH §AKT AT F
Ta § fomd g i w1 R &1 Aq S
FETEATE | AT AW F wATRL & A wAw
qF qEga f & AAT N grEaE w#% AR
T ol AT F WEAT | q@ A1 67 A A
TigEAT § far A% o aveA ® AT |
IR WAT FT (MAT A dS wH |

o,
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# g it wrgan g v or A frga A
AT FAA FT KTCATAT § IAET ALY WAW H
MY @ET AT arfe qgr § ST &7 qarEat
WTHE ¥ AT ET R

# T  fs fow ot 8w o Ty
wEw ®wAw foai & WY ¢ @ v g
T & § agi_afeaga & axg & A 7w a1
g ¥w e ¥ g e wrea & wedw
faq & drow, @ ovg A sgaegy W
AT Y A qrATY ¥ qreA g1 qF-A€ gN-
gfagi &1 7€ afew 107 T TATARIC WIAT F1
fegr s 1 weaw & gfaur & fau ag
agq wET § * wagx z@n wav & fw famer
wg grar §, frw o fawifon gt & swwy
zrfaawrar | ag weag & 1 W Sl
H1 Agw 7 G2, €rorer, STCH 1, RAAT SGATAT
AT AT FL | IR G qEy 6T ST AT
T, THET T W W17 ¥ IIF & F7 S04t
fad |

12 ATF FITCAT GAT FY % fam
T I®A 1 WX F TATRAT [AFAEAT WY
FAT 2 AT T ¥ AT A v A faaw
#1 wnx? afy SEr quwdr & 1 @R
zar ¢ fw faq S &1 g4 aaR v s
T & fan fafaer ford §F  smedw fao
T EITR Y Ay F wrgde wrow) 7 afzar
fermargamaiaT W &1 399 Wi A
FIT F W7 Ay qrH qT gfuga &1 faad
wigey § oy Twae T & wwg 74r
T aaaw | O FTOEE TN AT AT AT
wIRT & 100 &% fad ar sive o= 9 ooy frady
ZaT{ WeE! I WYT wOAT Y GrEEr g0

"l WERT & AW T WL W WEee
oA g g v owew wAw & awk grf ¥
wrE wrofy qred SR A A€ Y Forady b
Jarfen g A w1 ¥ wream Fafow

%

f foret zrex form wx 3aT & ¢
ot i aft faerel &) & wE o darew &
oY ow ufewrd ¥ o firer, gaF &9 war
wT fegr | wafee " o awd sare &
Qe faurt &% d A 0 Sw A ¥ dw
forer o® qoft X o § 1 ww g o @
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T & W T wTIRY q@ET A § s, "R s 16 ta fdl iy §, e
?ﬂqmmma.ﬁfmmu mmq@mmwmem
miaadd 1+ M, right is there T | TR T A & & apew g,
to dispate. ¥ 9% i aifar wa i e &7 v TYT oRay g AT
s % f Wiz g, o (e oo o o g, TR AT E QA § e
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TR €1 & vy e w9 W Az o arz ¥F
ﬁﬁ‘l’ !"T‘T'&I ﬁﬂoqﬂ'ctﬂolﬁ'o
: ST W% AT § a8

MR, CHAIRMAN: Is it a poirt of
information or point of order?

fafrex gk QW {1 avge A § 4 sar 2y
HH A 3T A gw ANEAXE qr§E £ 7

MR. CHAIRMAN: Yes, yes. He will
answer when he replies. But vou
won't be here to hear the reply, So.
he need not reply.

(Interruptions)

MR. CHAIRMAN: You
Mr, Jafri.

continue,

W oA  § ot v s fr
few @t ot goe w7 an ifan o

& T AT ¢ W 1042 € Wiy &
BegiR o feat gt e ot sw @ w2y,
1 fafireze r
MR. CHAIRMAN: You write that to
the Prime Minister. He appoints the
Ministers,
ot wyEew wed AR s
A WIIET AT TW ATH Wrar a1 fr S
T w8 ooy § W o ) ow-
wifedew & wETr § av ar o wmer e
® & frnft g o< wmaTC TR g v

I IR CAR AT A, Awa & e
gt dgrdferer o qanedt & araT
ST A% & AW R 37 e w v
T # 6.8 faform wafas e a7 ¥ A
o %7 7, A1 77 FY W™ o gwer geAmw
&7 4 foo Wt T T, TR FAL A

1% ARG & R, AA 5 WOE qaed
7 saran & famsaw, 1980 a% 9 %7 IoEA
2.« fadma wfar e o2 8 o
§ s wrew dfew o wfgw & o dw o
AR IO A7 10 fAdw agfaw e
9-¥ g INEr T 20 fafara wfew
dzr oA g7 A @ ) e @ oo

wray fawem, sam d@ neifegie 99
Eﬁ%m-ﬂmml

™ A ¥ ?
a AT wTw ¥ avey ww war 5 @
mqq?“au'miwifﬁtﬁ“ﬁ
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W ww W warw aft Freey § e dor o
gt A fwgr T 1+ o AW ST AT AT
A v o ok wiRHy Wi vw I -
T vﬁfmwﬁmnﬁm&ﬁ:g
w0 W g .
At gEifgee dv a 25 fasge wyfas
HeT qT & 1980 & &Y AMAAY | WAC AR A9
W % veawe % fow g S T
aifg? e ag weft % aff 7 @ ¥ | Wl
/% wgy i o Jgog F arow aregw w &3 g0
€, I T T HTH, v A€ g A WA A€
W) AT 3y w7 oy 7§ @ faaw awg F
fiw Wl mE A R, W AT H T
a7 ¢ A AT WA WY TAET TR
A Kfrargae o7 dr-dfawea § &7 ot sraar
EAu1 |

WP gZ SIYEM, WA W2,  TTIEH,
74 & qAd, AT AT H ANH dEATEAT
FIE@El W A ofeT §, JAE! €AF 7 AT T
AATY A7 FT CARIA £ WA O AT @A
T K faq g8 w9 15 gAY AT Qg
FIAETA TAT ) W7 5 TETVEH KT AR
9ZHT A1 #9729 WAFOE A 54 FT Aq ¢
Fer war & fw 15, 2o Aty FvETT £ AT F
faadt gem f ot 7 @mEEE W § 5w
@ &, TARIAE FT WIT T AR TEAFIT 07
TP W, 5 9T B AreeT =ifER A1 A
=z g ifasr § f¥ toer ©AATE w7 AT,
T g N g i o feare A gw At & o
A i 1 997 AT AT AHAT &, 42 H Ay
FZAT WIRAT § | # WAT HERT § TFAT AFA
5 g orem wieamewst st § frere
AT FIAAT FL | GHT ATE AT TAIT AT
A witamead Tk 1 A1 § awd Ay
B TR €W W17 {-aTe neiv v
w1 atwr & o

FYFTC ¥ AT 7% FE F FT-FIA A

o F1F oF avr @y 7€ ¥ | Afwa wdy aw IAH
77 7 fear mard | WAy WERE vH A A
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§

FANT FT |

SHRI JANARDHANA POOJARY
(Mangalore): Madam, Chairman, this
IMinistr deals ‘with thg:e subjects
viz., petroleum, chemicals and fertili-
zers. I know my limitation that I
cannot do  justice to all the three
subjects within the short time at my
disposal. So, I will confine myself to
some points only.

Madam Chairman, you know that g
few days back, the hon. Minister has
stateq on the floor of the House that
the country must learn to live with
the available oil. I understand the
difficulty of the Minister, but not the
bhilpsophy! behind his sayings like
this. Is it the policy of the Janata
Government to tell the people that
we have to live without any growth in
the country? It is the duty of the
Government to give the people suffi-
cient food, to give them education gnd
to provide them everything they
require to the extent possible.

My point is, be¢ause there is diffi-
culty in importing petrol or diesal,
should the Government keep silent
or sleep over the matter? The Gov-
ernment must provide gufficient quan-
tity of petrol and diesel oil fo the
people of this country, I am not
talking about the rich community,
but about the vilagers and the puvor
people of this country., They reguire
kerosene. I may also mention that
shortage of diesel has hit the Ashing
industry. XKerosene is not -available
to the villagers and at some places, it
is not at all gvailable, leave alone the
question of making it available at
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rasonable prices, What ig the duty of
the Janata Government? It is the
duty of the Government to provide
kerosene in sufficient quantity to the
poor people. In the Report, it has
been stated:

“A scheme for subsidy for kero-
sene sold in remote gnd hilly areas
has been under consideration of
Government..."

Definitely, we can commend and we

. can applaud and say that the Gov-

ernment is proceeding in a certain

direction. But at the same time, what
J & K and 4 each in Madhya Pra-
desh and Orissa...”

“Under this scheme, the vil com-
panies will be establishing 29
Taluka Kerosene Depots at various
places. There will be 14 depots in
U.P., 6 in Himachal Pradesh, i in
J &K and 4 each in Madhva Pradesh
and Orissa...”

I am sorry to say, not in a sense of
confrontation but with a sense of
sorrow and pain, that in other States,
particularly, in Karnataka, because
your Janata Government is noi there,
you are meeting out a step motherly
treatment. Why? Is it your argument
that there is no hilly area in K:zrna-
taka? 1 am representing Maugalore
constituency. A part of my constitu-
ency is a hilly area, There is Malrad
area in Karnataka. There are hilly
areag like Shimoga, Markara and
Chikmaglur areas in Malnad. If
once again an election is going 1v he
held there, they will say, “We are
going to improve the Malnad arce.”
At the time of election in Chikmaglur,
the Minister of Industry, Mr. Gcorge
Fernandes came there and said, “We
are going to set up a steel plani at
Mangalore.”” When I asked a question
here, the hon Minister of Steel and

Mines, Mr. Biju Patnaik, stateq that .

there is no such proposal.

Is it a political gimmick? I am
asking, what harm has the Karnataka
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people done to you? Am I n¢’ justi-
fied in saying that you are meecting
out a step-motherly treatment to.
the people of south and, particularly;
to the people of Karnataka because
the Janata Government is not there?

Further, I submit, about setting up
a petro-chemica) complex in Karna-
taka, our Karnataka Government has
come out with a proposal. I know
the hon. Minister, Mr. Bahuguna, is
an efficient man and about his capa-
city, my hon, friend, Mr. Mavalat:kar,
has vividly described it. 1 also
endorse hig views. But one thing is
clear. He wanted to extend his co-
operation so far as a petro-chemical
complex in Gujarat is concerned byt
when our Industry Minister wianted
to have his cooperation in the setling
up of a petro-chemical compiex. on
the floor of the House, he stated, “I am
not going to do it,” Why? I« it nol a
step-motherly treatment to Xarna-
taka? When the Gujarat Goveranment
came forward with a proposal, he
wanted to extend his cooperation. That
has been completed. Now, they are
going to have another Rs, 600 crores
project in Gujarat and he has already
stated that he is extending his co-
operation. Why the same cooperation
is not extended so far ag Karnataka is
concerncd? That is my point.

So far as our people of Karnataka
are concerned, there are people in my
constituency who have been clamour-
ing for a petro-chemical complex at
Mangalore. They wanted to have a
oi] refinery at Mangalore, I am told
that some survey work hag been
taken up in the past. But nothing has
been done. As you know, Mangalore
is coming up. Mangalore Harbour
project is there; Kudremukh Iren-Ore
project. is there; Mangalore Chcmical
Fertiliser Co, is there. In view of all
these things, we have been clamour-
ing for oil refinery at Mangalore
because it is closer to Arab countries
and it ig also closer {o Cochin. There
is already raw material agvailasble in
Kasargod on the west coast. So far
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-as the off-shore oi] drilling at Kasor-
god is concerned, it is said that at
the end of this year, the oil drilling
work will be taken. up. I humbly
appeal to the hon, Minister to start
the drilling work immediately, as
soon §3 possible, and take up the work
in right earnest. The Members of
Parliament who were Members of the
Hathi Committee, and Hathi himself,
were unanimous in recommending the
take-over of foreign drug firms, But,
unfortunately, the officials were still
under foreign influence. The former
Secretaries Bhoothalingam Rangana-
than etc. who are now aiding foreign
drug firms, appended a note of dissent
withou! assigning any reasons. In
reality, the appointment of the Hathi
Commitiee was the result of strong
feeling: expressed by Membears of
Parliaraent  about the unhealthy
monor»ly of the drug industry by
foreign firmg in our country. There
are about 40 foreign drug companies
operatiag in our  country, which
inelud- 19 American and 10 British.
Out of ks 450 crores of production
by the¢ industry in 1973, foreign firms
controlied more than Rs, 261 crores.

The Hathi Committee never recom-
mended a ratip of 1:5 for foreign
firms. The  remittances of forcign

firms t» the principals in the name
of divillends, royalties etc. amounted
to Rs. 20.50 crores while the import
of raw materials amounted to Rs, 15.12
crores. Capital goods import and
assets created in our country were
of the same amount. When the take-
over of foreign drug firmg wasg recom-
mended by the Hahi Committee,
there was unanimity among Members
of Parliament belonging to different
Parties, but the versions of the
Ministry was that take-over was
possible only after their flouting the
provisions of the Industries (Develop-
ment & Regulation) Act. Now, s
there no material so far as flouting or
violation of any regulation is con-
cerned I know you have got much
material to show they were violated

but, slill, you are not taking action.
Why this delay? You should take
action. The Hathi Committee had
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also unanimously recommended that
drugs and pharmaceuticals should be
removed from Appendix I but, in the
name of high technology and Jow
technology, bureaucrats want to play
further mischief.

Industries which are not included in
Appendix I are required to bring
down their foreign equity to 40 per
cent, but even then the general pro-
visiong of the FERA are not applied
to them.

So, my submission would be that
it is better to take over the fureign
drug firms.

New, coming to  ihe con.mission
given to petrol dealers, you are giving
1 paise per litre to the petrol dealers.
When petrol was sold at 56 paise per
litre there was a margin of profit of
nearlv 7 per cent but after the increase
in petrol price, that margin has been
reduced to 1.3 per cent. But still you
are denying them an increase in com-
mission. Why so? After all, all the
dealers are not rich people. Scme of
them are dealers under self-employ-
ment schemes also: you should have
given some encouragement to them
by increasing it, but you are not
doing it. During your election speeches
you had been stating that your Cov-
ernment is going to reduce petrol
prices., But, unfortunatel; , after the
budget you have raised it by 52 paisz.
So I request you and appeal to you
to increase the commission at least by

one paise per litre to Lhe petrol
dealers.
SHRI K. SURYANARAYANA

(Eluru): Madam Charman, I am very
happy that the hon. Minister, Mr.
Bahuguna, has taken some interest to
explore the Oils by ONGC particular=-
ly in the coastal line of Andhra Pra-
desh, but T am not happy about the
activities of his ether Departments.
In his empire as wag said by seme
other Hon'ble member without the
Minister’s knowledge, behind his back,
something is happening. I want to
bring to his notice one thing, about
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Andhra Pradesh. Some time back, the
Minister Shri Bshuguna promised—
and he had also written to me—that
no project concerning IDPL, no office,
would be shifteq from Hyderabad.
But only yesterady they have com-
plained to me at Hyderabad that the
IDPL. Engineering Department at
Hyderabad, which hag given machi-
nery for nearly g hundred projects
of the Government of India, is pro-
posed to be shifted from Hyderabad
to Gurgaon near to Delhi; they z1e
planning to accommodate it in the
Seconii Floor of the new building
under completion in ‘Gurgaon. This
is going on behind the Minister’s back.
The Chairman and Managing Director-
I do not know whether he is in the
official Gallery or not—is doing all
these things. There are certain com-
plaints against this gentleman. They
have recruited people from Hydera-
bad and now they are proposing to
shift the whole department to Gur-
gaon, It i saig that Government
want to decentralise everything. But
an office already established in
Hyderabad is proposed to be ghifted
to Gurgaon! People are not happy
about this. These are the further
developments after the hon. Minister
had glven an assurance that he would
not shift any office from Hyderabad.
Even though a number of letters were
written to recruit more staff, the
Chairman and Managing Director does
not caye at all; on the contrary, he is
reporteq to have said; ‘As long as
you sit at Hyderabad, how can you
expect people to be recruited? He
has snl¢ that, unless the office is shift-
ed from Hyderabad to Gurgaon, they
cannot expect to have people. They
always recruit people from a particu-
lar place and then shift these people
from Hyderabad,

So, 1 want to make this request,
that thi entire Engineering Depart-
‘ment may be shifted immedidiately to
Hydera'ad. Then only everything
- will beset right. -
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Coming to my particular district,
West Godavari, the entire coastal belt
should be exploited by ONGC. Now .
the ONGC is doing its operation only
in Naraspur., But all the officers are
staying 50 miles away from Narsapur,
in Rajahmundry. They are not stay-
ing in Narsapur even though they
have facilities to stay there. Even
the Ministers from Centre, when they
come to see the progress, gel down at
Rajahmundry and are taken from
there to Narsapur. Every time they
have to spend petrol for going from
Rajahmundry to Narsapur. In order
to save petrol, especially in these hard
days, these officers should be asked to
stay at Narsapur where I can arrange
for accommodation, if there is any
difficulty.

One more thing about diesel. Of
course, it is not entirely in your hands.
Mr. Minister, the Finance Department
also comes in the picture. Only the
price of diesel has come down. Last
month, for two or three days, in my
home-town, Eluru, no petrol was
available, no diesel wag available: al
the lorries were held up.

There is a demand from the dealers
of Petrol and other Qils for increasing
their commission. This demand has
been there for several years. Even
though the prices of all the things
have gone up, the commission of deal-
ers has not been increased. Our
request is that the demand of these
small dealers may be considered
sympathetically and their commission
may be increased.

Mr. Anandam, Member, Rajya
Sabha, has brought to the Minister’s
notice about the gol-mal that is go-
ing on in his ministry: some lakhs of
rupees are being given as compensa-
tion to private company or agency
after the nationalisation of Caltex.
The company which was dealing with
the agency of L.P.G. calgas or some-
thing like that have changed their
name; they wanted to take the several
lakhs of rupeeg cheating the Govern-
raent. Mr, Anandam has written a et
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ter to the minister in this regard. I
4o not want to go into all those de-
tails though I have them with me
here. Mr. Anandam, MP of Rajya
Sabha himself an auditor who knows
the trucks of accounts has written to
you Government want tp give com-
pensation. After your nationalisation
policy of Caltex has been declared,in
this way your officers are colluding
with the company and they want oo
give the company more compensation
which they are not entitled to.

About fertilisers, only one word I
want to say. | do not know whether
it is under your control or it comes
under Agriculture Ministry. There is
a stock of importeq feriilisers in my
district. It wag imported 5 years
back—some 2000 tonnes. It is there
stored in one rice mill godowns and
they are paying a rent of Rs. 6000.
The unit involved is the Rashtriya
Chemicals Ltd. and I think it is under
vour control. They have demanded
vacating the godowns and the shifting
of the fertilisers to other places where
there is a demand for them. Out of
these stocks, not even 200 tonnes have
been sold and you are paying a rent
of Rs. 6000. This ig the way things
are going on. To facilitate the work,
they have constituted 3 or 4 limited
tompanies for fertiliser distribution.
1 wanted to mention only these 3 or 4
points. Behind your back same thing
is going on. You were there in the
Congress and I am also there. I
warp that the same thing may not be
repeated. Otherwise you will not be
there, and I will not be here. Please
take care of that regarding official
manipulations.

SHRI A. X, ROY (Dhanbad); Our
Minister, Mr. Bahuguna has many
qualitieg and one of hig qualities is to
exact and extract praise from the
Opposition. I am sorry I cannot join
that chorus.

Madam Chairman, this Ministry of
Mmany qualities is dealing with many
Quantities., One is fertiliser, - another
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is petroleum and the third is drugs
and each ig of vital importance and
having some respectable assets, Fer-
tiliser is having Rs. 1149.7 crores,
standing fourth in the assets of the
public sector. Indian Oil—Rs. 707
crores and ONGC—Rs. 526.7 crores are
standing as the 6th and 7th. Such big
institutions are there and some of my
friends have said it is an empire. It
extends and involves both solid, liquid
and gaseous states. It deals with gas,
it deals with fertiliser and it deals
with petroleum.

I would like to propose firstly the
name of the Ministry should be
changed. Instead of Petroleum, Che-
micals and Fertilisers, its name should
be Fertiliser, Petroleum and Chemi-
cals. Fertiliser must be the cenmtral
point and the focal point of the entire
Ministry and focal point of aur econo-
my. I think all our industrial endea-
vours, all our basic industries and
everything—as all roads lead to

Rome—they should also all lead to
fertiliser,

One thing. We have got a Minister
who has the misfortune of being mis-
understood as a progressive Minister.,
His performance has dispeled his
illusion, The thing is that both in
qualitative termg as well as in quan.
titative terms, it has failed. I say it
is just a record of dismal failure. The
whole direction is wrong. Madam,
Chairman, you will find that elsewhere
he said that there was 1.8 lakh tonnes
increase in fertiliser production at
some place. But, what T find is that
the rate of increase is only the mini-
mum. In the recent years, for exam-
ple, in 1975-76, the production of
introgenous fertiliser was 15.35 lukhs
tonnes; in 1976-77, it was 19 laks
tonnes; in 1977-78, it wag 21 lakhs
tonnes but in 1978-79, it was only 21.8
lakhs tonnes. That meang the rate of
increase has only decreased. This is
one of the dismal failures. It is much
more painful to us. Those who wete
associated with the Fertilizer indus-
try think that thig is' an industry
where India can attain self-sufficiency.
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It ig in this industry in which we can
produce a completely sophisticated
fertiliser plant; we have got all the
raw materials; we have got our tech-
nical personnel; we have also got out
know-how; and we have got our
catalysts, There is no reason why in
this industry we should lag behind?
Not only are we not in a position to
export all our technology to other
countries but our policy also has been
a suicidal one. Our rate of progress
has slowed down; our rate of self-
reliance has slowed down. We are
becoming more and more dependent
on others. I would like to ask the
Minister ag to what was the reason
for this and what was the, compulsion
under which he went in for a super-
fertiliser plant to foreign collaborators,
It is a shame. T would like to impress
on you that this is a shame; it is no
confidence in the work our engineers
and chemists are doing in the P&D
and now the A.P.D.I.L. Madam, Chair-
man. one or two points and I have
done.

MR. CHAIRMAN: You please con~
clude Mr. Roy. You asked for a little
more time. The time was given. I
have given some more time. Don’t
misuse it.

SHRI A. K. ROY: I am not misusing
it. What did he do with the Sindri?
When we are now thinking to have a
coal-based plant, in the coalbelt field,
they are making it a naphthabased
plant which is completely in opposite
direction. T would like to know ag to
what he will do with the Sindri Ferti-
liser Plant which has already been
built up,

You will be surprised to know that
the coke even plant, this Ministry, is
going to sell to the B.C.C.L. He is not
only running an empire but he is
actually presiding over the liquidation
of his empire also.

MR, CHAIRMAN: Plessg conclude

‘NOW. :
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SHRI A. X. ROY: I would like to
suggest to the Minister that the coke
oven plant is a good one. Angd that
plant may be transformed into a che-
mical plant. In that way, a chemical
complex may be set up. That coke
oven plant will not be good for nothing
after the naphtha plant comes into
operation.

MR. CHAIRMAN: Mr. Roy, now
you conclude. I have called the next
speaker, Mr. George. You gpeak now.

SHRI A. C. GEORGE (Mukunda-
puram): Madam, I wanted to be con-
siderate to my other colleague. I am
extremely glad to be happy to note
that you have given me a few secconds
—I do not mention a few minutes...

MR. CHAIRMAN: Don't waste that
time. You continue your speech by
taking these few minutes.

SHRI A. C. GEORGE: Madam,
according to me, this ministry is one
of the most vita] economic ministries
in the country. The other two are
the Steel and Industry. During the
past two years, the Janata Rule has
given it the name of mismanagement
and is under closest serutiny of its
integrity,

The Industries Ministry i not a
solid ministry, it is a gaseous ministry
becauge of talk and because of peo-
ple’s taking their breakfast, lunch.and
dinner only. There is also a feeling
even in the Prime Minister’s ming that
something more is to be done to find
out whether the ministry is running
well or not. I wag putting a lot of
hopes on this ministry because I never
had pinned my hopes on the other
two ministries,

16.00 hrs.

I was pinning my hopes oOn
the Commerce Ministry and the
Petroleum, Chemicals and  fertili-
sers Ministry. Two years ago when
the Commerce Ministry was handed
over we had not anly a growth rate
of 27 per cent but also a trade surplus
of Rg, Bl ¢rores. During the last two
yearg it has pome to a situation where
not only exports have eome fown but
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also we are going to have an adverse
balance of trade to the tune of Rs.
1,600 crores.

Now, I come to the Ministry of
Petroleum, Chemicals and fertilisers.
Afterall Shri Bahuguna is a Congress-
man and naturally he wil] have
common sense. Over the past two
years I wag pinning all my hopes on
that, I have not yet lost my hopes.
It is a ministry of ‘Srishti, Sthiti and
Sanhar’. All the three stages are in
this Ministry. I am sorry to note that
in spite of the Rs. 5,122 crores foreign
reserves that we have, there is a
shortage of diesel, kerosene and LPG.
I think our dynamic Minister will
take early steps to see that at least
within the next two wecks these basic
items are made available in this
country especially when lakhg and
lakhs of our pcople are working
abroad and the Finance, Commerce &
Petroleum and Chemicals ministries
are in a comfortable position of hav-
ing forcign exchange reserves. At
least that foreign exchange which our
poor people are earning in deserts
should be used to remove the short-
ages of these items.

Now, Madam Chairman, let me
come to fertilisers and there 1 speak
with a little more than the knowledge
of a layman. 1 started my life as a
worker in a fertiliser industry, viz,
FACT Ltd. With this little knowledge
at my command I would like to say
that it ig high time that we thought
of changing the feed-stock for the
fertiliser industry. Iet us remove
the misunderstanding, apprehension
and doubts about the coal-based ferti-
liser projects. Remagundam might
have had teething troubles but ulti-
mately in the context of this country
it i the coal based fertiliser industry
which is going to succeed, There are
always teething troubles whenever
any innovations are made but let
there be no lingering doubts as to
whether we will succeed or mot. I
am sure Ramagundem, Taicher and
Korba will ultimately succeed a8 a
‘coal-besed industr., since our ceun-
try’s main raw.anaterial souxce is thet.
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Also since now we are having good.
prospects of having gas I may suggest
that the feed steck must be based on:

Now, Madam Chairman, I come to.
the fertilisers. ] know the Minister
is very intelligent and dynamiec. ‘I
wil] only suggest that he must have a
closer scrutiny in respect of FACT"
Ltd. There 1is lot of smoke-screen
and paper curtain there. It is true it
is one of the oldest fertiliser industries-
ag it started jn 1943 but as I have
worked there myself I know that the:
machinery there is more than 30 years
old. During the past six to seven
years we have been clamouring for
product diversification, that is, capro-
lactum, methanol, ammonia sulphate

and ammonia phosphate. I would
suggest in the Udog Mandal
unit the Minister and the officials
must  thing of changing the

old machinery, otherwise they
will not be able to make profit.
Recently there ig lot of publicity as to
thig unit having made profit or there
is reduction in loss but I may repeat
that there is lot of smoke-screen and
paper curtain. It is only because of
the capital re-structuring that the
industry was able to show a reduc-
tion in loss. I quite appreciate the:
point. Regarding Udyogmandal, we
should have a closer look at it. May
1 ask the hon. Minister that he should
have this closer look at it? What is
the licensed capacity of the plant and
what has been the actual production
achieved? We have to see Bs to what
hag been the position last year and
year before last in termg of the licens-
ed capacity and what js its present
production. As you know, this is the:
touchstone to judge the success of any
plant. The Cochin Division cannot
gay that their machinery is old. They
can't gay that because they are having
new machinery. I may say that
Phase II of the programme of this
Cochin Division has been a colossal
failure. The plant of Udyogmandal
and of the Cochin Division have been

. failures in this respect. I will not go

intg the details. This is not the time
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for that. I.hope that the hon. Minis-
ler will take thig clue and that he will
.have a deeper look, a penetrating look,
and an X-ray look into these aspects.
I request him to have this close look
because we should not end up by clos-
ng down of the units. This is my
.request.

Now I come to the copsumer indus-
Aries and here, may I request the hon.
-Minister to think of commercial ex-
ploitation of all the gases that are
avallable in this country? With the
present change in policy, even forest
firewood js not available to the peo-
ple. Kerosene is not available. The
middle-classes go more and more for
LPG, but there are many constraints
.in this respect. There are many diffi-
culties faced by the consumer in
regard to the bottling and in the dis-
tribution of the LPG. There are many
cases where pilferages have taken
place down the line. These things
‘should be avoided. Diesel, Kerosene
and LPG are the three most important
‘things which are needed by the con-
sumers, and unless immediate steps
are taken within the next two or
‘three weeks, I am afraid, the whole
economy will collapse. For the past
‘two years of course we had been in a
comparatively comfortable situation
‘in the matter of petroleum, chemicals
‘and fertilizers, but now we are facing
enormous problems. We must under-
‘stand that many industiries are based
on fertilizers, petroleum and chemicals.
Diesel is needed for agriculture.
Petrel is needed for the entire econo-
my, to keep all our jndustries going.
"These are very essential things for the
economy of any country. This s the
‘Ministry which controls the life-
nerve of the entire economy of this
country. And if this Ministry fails, it
-will be most unfortunate for the whole
country. Already 'steel prices are

-soaring high. The Industry Ministry
is gustaining only on gas—I mean, the
-speeches of the Minigter! The Com-
“mer¢e Ministry, hag ended up with a
“weficit trade balance gbout which I
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mentioned already. I do hope that
the Ministry of Petroleum, Chemicals
and Fertilizers will thrive and will
survive as a healthy Ministry,

Once again, I wish to draw the hon,
Minister's attention for having a
thorovgh probe into the problemg of
FACT, intop their problems pf diversi-
fication and modernisation, especially
the caprolactum ang methanol plants,
The ¢ld units of FACT have to be
scrapped and diversified for produc-
tion of caprolactum and methanol.
With these words I conclude my
spench. Thank you.

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): I am
indeed beholden to the hon, Members
of the House for having participated
in thiy particular Dcbate which relates
to the Deands for Grantg of my Min-
istry, and for having given their wise
counsel on different counts.

1 appreciate the anxiety of the
House in relation to the implementa-
tion of the Drug policy of the Govern-
ment. 1 also appreciate the anxiety
of the House with regard to the need
for seli-reliance in the field of Drugs,
Petroicum, Fertilizers and Chemicals.
I also apprec'ate the anxiety of the
House to justify the apprehensions
whether the Government and the
Corporations under it are not work-
ing in full command of the situation.
But I must at the outset muka cer-
tain preliminary observations be-
fore 1 come to the points raised or
talked out about the Department
which I have the privilege to head
here, At the outset, I must pay tri-
bute to a large number of working
force both in the Oil and Natural
Gas Commission in the Oil industry
in the Fertiliser Industry and those
in public and cooperative secior, our
scientists and technocrates who have
contributed {o whatever good while
they have been in the Ministry and
1 admit if there have been zome sli-
ppages, “the reason therefor wiil
have tc be found primarily -else-
where. 1 must also congratulate
both the management and - the
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workers for the excellent labour re-
lations which they have, except for
a very unfortunate strike in one unit
1] the JDPL. I must also try to take
the House into confidence and say
that thiz Ministry has a certain name
which is often  times misleading.
When we say this is the Ministry of
Petroleum, it appears to everyone
of the Hon’ble Members of Parlia-
ment as well as the people at large
that it ir perhaps not only for ex-
ploration, exploitation and refining
of erude oil and petroleum products
but the whole marketing, that A
tu Z, of every petroleum product is
in the hLands of this Ministry. Now,
this is far {rom truth be it the dis-
tribution of fertilisers or he it the
distribution of petroleum  products,
be it the question of looking to the
quality control of medicines, it is
more & business of many depari-
ments of Government of India as
well as the State Governments,

Mow, I must pay a tribule and ap-
apremate the arrangemenis made by
tke Government of Kerala with re-
gard to the distribution system  of
keroscne oil. Now, kerosene pil is
something which is entirelv within
the competence of the State Gov-
ernments to distribute to the people.
We have depots, we have certain
v-hole-sale distribution centres which
we have appointed. But the
entire retail distribution of kerosene
oil is done by the State Govern-
ments. They appoint the retailers,
they oversee its functioning and it
is also correct because in a country
of our size, it cannot be  paossible
for o man sitting in the Capital
without any fleld organisation—this
Minjsiry has just no field organisa-
tion—to be able to control its dis-
tribution unless the State Govern-
ments play their part. Now, we have
shortages and I will come to that
later on. But the Kerala Govern-
ment‘s distribution system has with-
stood the pressures and the difficulties,
the Jike of which it has not been
posgible to do elsewhere.  Hon'ble
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Members had been asking for ade-
quate quantities of products being
supplied to the States. Generally the:
impression is that the supply has
not been made properly or it has
been mude less than what was sup-
plicd lust year. In spite of the
bas.c difficulties of availability of crude
and other petroleum products due
to international situation, factors.
beyond control of this Ministry,
happenings in Iran, decision of the
OPEC countries to sell oil in a parti-
cular manner, decision of the OPEC
couniries to reduce their production,
reducing thereby the total avail-
ability in the market, we have Yyet
been able to manage to give 1o
various states quantities of products,
both high speed diesel and kerosene
oil higher than the last year. If I
may say so, it will take me hours
to read the whole list, but as the
hon. Member from West Bengal
Shri Halder hag raised the point:
as also the hon, Member
from Karnataka, Shri Poojary and
some other hon. members, I will read
figureg periaining to a few states to:
prove haow it has been our endea-
vour to help the State Governments
to overcome their current difficul-
ties, T would take West Bengal st
I weculd leave the question of motor
spirit: 'that was of course. given
rauch more than the last year. 1
come to high speed diesel. West
Pengal got in the year 1977-73
3,3:,028 metric tonnes; in  1978-79,.
they have already received 4,36,671
metric tonnes. This is in spite of the
shortage that we have been facing.
Put if high speed diesel is called
upon in this country to take the
load of cosl, to take the load of"
failure of the State Electricity
Bourds {o generate power. I am
afraid, 1 am being asked to perform
the impossiblee And, I cannot
promise, because promising that will
mean promising the impossible.

The percentage variation in short
supply of products with us is 14.7
per cent higer than the last year,
but we have seen fo it that the-
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‘West Hengal State does not sutfer
because of the flood, because of the
special situation, not because it is a
. friendly or unfriendly Government
‘to the Centre. I am very sorry 1o
say thet the hon. Member from
Karnataka, Shri Poojary talked of
friendly or unfriendly Government,
May I tell him that this is far from
my consideration or the considera-
tion of the Janata Governmeni? He
would be happy to learn that with
all this friendship of thirly vears
between the Centre and the Karna-
taka State, where the Governments
were of the same Party, a Party to
‘which once I had also the houour to
belong, Bangalore did not have a
rroduct depot and I decided 10 give
io Bangalore one product depot
which is going to be opened in the
last week of this month,

MR. CHAIRMAN: He confined
himgelf to Mangalore you are talk-
ing of Bangalore.

SHRI H. N, BAHUGUNA: If
‘there was no depot in the capital of
the State, what would be the situa-
‘tion in the other areas?

SHKI KRISHAN XANT; He is
interested in M, not B.

SHEI H. N. BAHUGUNA: I am
also deeply interested in M’'s. not
‘B’s though my name starts with B.
I am interested in Muslims., minori-
ties. I am not interested in Brahmins.
‘That vpoint is very clear.

MR. CHAIRMAN: M stands for
‘madams «lso.

SHRT H., N. BAHUGUNA: Madam
T am deeply interested and con-
cerned about you always.

MR. CHAIRMAN: Thank you.

SHRI H. N. BAHUGUNA: In =0
far as my state of Uttar Pradesh is
-concerned, the allotment has been
7.8 per cent higher than the last year.
T am not trying to say that T have
not been partial but I want only to
say that India coanmot run ‘with this
“type of chauvinistic approach. Pet-
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troleum and petroleum products
have got to be moved to different
aress. It is not a question of one
area or the other; this is & natural
product an essential product, energy
whith has to be given to the right
people in the right manner and
right time. We have tried to
follow that example, 1 have not
tried to follow any other example.
I am alse willing to quote figures to
prove that in the matter of product-
wise total we try to maintian things
at 1ast years level--and more, but I
want to give a verv.—if I may say so
prayerful warning. This country, I
repeat this country has o learm {to
live within its resources Hon. Member
Shri Poojary was good cnough lo say:
‘with so much of foreign exchange,
why du you bother about huying
more?”’ Hon. Member Shri Damani
was good enough to say that our ill
was already nearing 50 per cent. It
is not 50 per cent yet, Nevertheless
has was warning me about the size of
our imports—which we have done.

Now, we have been helped by
our Arah friends to keep things going.
There is a great deal of argument
gboul OFEC prices. I knov. we have
besn hil hard but I must teil wou
that we must put ourselves in the
rlace of those people and thuen find
out how it goes with them.. OQil-pro-
ducing countries are selling crude,
with dolar as the only currency.
They do not have any other curren-
cy. In 1873-74 hon. Borooah was per-
haps the Minister of oil it was then
that the first price hike came And
I am a lazy man—I] have not reacted to
that hike till to-day. Mr. Borooah
was a very, very quick-footed per
son. And he made a cuick reflectinn
of the hike in the petroleum  pro-
duct prices. I am sorry I must apolo-
gize to him for my laziness and
gpolozize to the House also, for my
laziness. I propose to do it soon.
But the dollar has lost itg value,
Some friends told me in Iraq when I
went there, {n Abu Dhabj when I went
fthere and in Libya when I was
there, that the purchasing pcwer of
the dollar was sliding down. And



349 DG, 1990-80

what they really found was that their
imports from the developing countries
were costing them very  high.
These people live mostly on oil
Their economy is totaly linked to oil.
Has the world treated these people
well? Has the world been careful about
them? Have the troubles of these
people been solved? Has anybody bo-
therea about these people having
sothing else but 0il? Did anybody
raise his voice about these people?
India did? Mahatma Gandhi raised
his voice, Jawaharlal Nehry raised
his voire. This nation rased its
voice whenever the Arab cause was
suffering. We continue to raise our
veoice oven to-day; but the point is
that it is not a question of the in-
finite capacity of India o purchase
any amoiunt of crude and oil or olsc,
crder sboul nations to keep their
preces @t oo particular levsl, This s
just not possible and India  must
lrarn 1o understand the implications
of tnis particular situation. There-
fore we cannot import any amount.

I am grateful to those Arab coun-
tries especially 1o Iragq, Abu Thabi
and Libya who have helped us in a
big way in tiding over this crisis.
It 18 not only a question of money
to~day. You cannot pget cil dfor
money. European countries have cut
down their production of fuel. They
l.ave no options, 1 canot order Arab
countries also to keep their rate of
production at a level at which they can
go on meeting the world regjuire-
ments. They say: “we will live long
with our oil. Therefore, we must
Produce less.” Al] these things are
there, and yet we have been able
to manage things so far. But I must
tell you, and I have told a meeting
of the Secretaries of Civil Supplies
and a letter to the Chief Ministers
kas gone from me, and also from
the ¥rime Minister—that the situa-
tion is not an easy one. Therefore,
certain things have to be duvne by
the gtate Governments: Ome: they
have got to introduce seme sort of
Supervisien, if they would like to
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call it informal rationing they are
welcome to call it. If they want to
call it general supervision, they are
welcome  to call it so. It is for
for them to fix priorities. Today,
what is happing is this: if a rail-
way wagen is not avaiiable, a trans-
port vehicle is available, Therefore,
if you don’'t have a railway wagon,
please use a transport vehicle.
How do0 you do it7? Some people
were telling me and here also some
hon, Members say that if the kero.
sene is not there if the coal is not
there, why can there nuvt be LPG?
My reply is that it reminds me of the
famous French story when the Em-
press said: “If the people do not
have bread and thev are marching
in the streets, why cun they not eat
cakes?” The coal whicth is abundant
in this country is not available. we
are asking for a scurce commodity
wh ch is just not available.

Therefore, every »Statz will have
to learn to live at the last year’s
level, The most I can do is to give b
per cent more than last year, ] can-
not give more HSD. I do not dis
tribute it. Let the State Govern-
mants choose to whom ihey should
give first; whether they want to give
it to the agriculturisis; lef them fix
the priority whether they want ‘o
give to a particular section of 1he
people or a particular sector of in.
dustry. But it is for the State Gov-
ernments to decide and we have
communicated to them in writing
aboutl it, Similarly, so far as kero-
sene o0il is concerned it appears as
if 1 am the man incharge of kero.
sene oil. I must tell the Chief Minis-
ters of the Siates that they must take
the responsibility to govern—while
they are ruling their States—to dis.
tribute this product. Centre cannot
do anything except to provade the
bulk kerosene, The distribution has
to be done by them. Let them decide
whether they want 10 go right into
the rural areas and refuse it to the
urban people or they want to give
it partly to the urban peuple and
partly to the rural people, Tt is not
my business, just not rmy business,
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I will go along with them. I even
told the State Governments when
they asked me about this. The Kar-
nataka Chief Minister asked me the
other day about it. So, did thz West
Bengal Government and some others.
They asked me: “Supposing we
take over all the retail things” I
said, “very well, please do what you
want, 1 am not cominz in your way.”
I will not come in the way of the
State Governments as tc how they
are going to manage the situation: it
is for them fo manaze if; and I hupe
they will manage it.

After having made these general
observations, I should like to say that
lot of points were raised by hon,
Members, There is another unfor-
tunate controversy, hasic controver.
sy. Therefore, I should like to tilk
of that first before I g0 an-d talk of
something what we have done, The
hon. Member Prof, Mavalankar and
another hon. Membey Mr, Jafri from
Gujarat were kind enough  were
goo:i enough to refar to the contro-
versy that is a rising in the minds of
the people of Gujarat.

MR. CHAIRMAN: You are interes-
ted in the minority,

SHRI H. N. BAHUGUNA, Thank
you. I must make one humble sub-
mission. It is my misfortune that
Gujarat should misunderstand me,
They are trying to zee in me more
power. than I possess, The first thing
that I should like to fell them is ‘hat
this gas is a scarce nalural resource
and the Minister by himself has just
no vower to decide an what 1s going
to bz done about the gas. Whatever
happens to this natural gas or the
associated gas, free mas or the asso-
ciated gas, will be decided by the
Cabinet as a whole. Therefore, Guj-
arat needs have no apprehension
about it. I cannot take the whole
Cabinet for a garden ride. I cannot.
They must appreciate that the Cabinet

is composed of people who know

their business and I am more than
“sure that they will not be unfair and
unjust, '
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The second point which I should
like to submit in this connection is .
that I am lucky to announce that our
availability of gas has increased very
much during the las; one year. What
we thought of the based in fleld to
have gas was at the rate of 10 mil-
lion cubic metres of gas a day. [ am
happy to say that, as the recent
slructure has indicated there is ano.
ther 17 million cubic metres of gas
which makes the total availability of
free gas to 27 million cubic metres
a day. Therefore, there is enough
gas. There was an apprehension in
the minds of some hon. Members
this side and on ihat side and alse
in the mind of Prof, Mavalankar,
who I must say, is a very knowled-
geable Member of this House. who is
an asset in every discussion, to him,
1 should like to say only tnii much.
To him, I should lik> to say, that he
may permit me to correct him only on
a minor point. There are two (ypes
of gases available in the Rombay
High areas. Bassein gas ig #ll natu-
ral gas, non.associated {ree £as; that
means thay the gas is neither burn-
ing nor flaring; nothing 1s happening
about that gas; it is in the womb of
carth and we can ‘ake that in the
manner and in the degree we like:
that is in our hands that means if
we want to take out 27 million cubic
metres a day we caha do; if we waut
to take only 20 million cubic metres
we can do so. But so far as associated
gas is concerned, suppose you take a
barrel of oil out the associated yas
also must and shouid come out. What
has been brought from Bombay High
to Bombay is associated gas, not free
gas; either it is hrought or flared ¢n
the Highseas We have therefore
decided to bring it. [ must concede
that if in 1974, when we were blessed
with this find, we had started cer-
tain things like the gas plant at the
shore, petro-chemical plant at the
shore or the {fertilizer plant at the
shore based on that gas so that every
part of that gas was used, it would
have been a welcome thing. Some
hon., Members suggested that this gas
should be given as LPG. T am soiry
that LPG is only a small part of thet
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big gas; that big gas has many com-
ponents the major component is me-
thane which has got to be converted
into fertilizers. The second major
component consists of other heavy
chemicals which are to b2 used as
petro.chemicals. The smallest com-
ponent is LPG. The whole Bombay
High gas from those oil fields will
give us 1,76,000 tonnes of LPG per
annum,

SHRI A. C. GEORGE: A good che-
mistry class.

SHRI 1I. N. BAHUGUNA: 1 am
helpless; a layman is running a very
technical ministry aWd in the hands
of the hon, Members 1 am trying to
sell my thing in the belief that it will
be accepted.

SHRI A. C. GEORGE: We are
glad that at least your ministry is
not like the inclustries ministry, full
of gas.

SHRI H. N, BAHUGUNA This
ninistry has plenty of gas I can
assure you; only some part is free
and the other 1s associated.

Therefore, I wag saying that Guja-
rat need not fear about wastage of
gas. The hon. Members, Shri Balbir
Singh referred to a matter last year
and also in this year's discussion, and
Shri Mavalankar glso; and asked what
we gre doing with Bombay High
associated gag which we are bringing
to the ghore. Firstly the total gas
from Bombay High is not coming out
because we are not working all the
Bombay High oil flelds. It ig only
95,000 barrelg 5 day, because our
platforms are not there. Some of our
friends—I will not name them—from
a friendly country whose leaders
were in India sometime back told
me; we are told that you are econ-
serving your oil and you want oil
from our fields; you are g very wise
man. The fact i we are straining
ourselves. I am committing g very
foolish thing; I should admit it to
the House. I am straining all my
resources to the maximum only be-
cauge I know that pil ig just not avail-
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able around the world and unless we
do that with Il our effort we may
perhaps fing difficulty; therefore, we
are doing it, But the availability of
equipment which can take out oil
from Bombay High is such that we
cannot take gut more than 95,000 bar-
rels a day. Therefore, the gas that is
coming out ig not that full 4 million
cubic metreq which would be there
when we take out twelve million ton-
neg of oil per annum. That ig at that
level. It will come in 1981-82.
Therefore, even the Bombay High Gas
is not coming out fully. It is coming
out partly. Very gmall amount is
coming out and we are using it. But
ig it not true that the Government of
India hag given to Gujarat itself a
large amount of gas to flare even
to-day? With Tatag it is a tempo-
rary arrangement. I said it earlier.
1 am repeating it again. With Tatas
the arrangement i only till guch
date 55 I can make use of that gag for
purposes of conversion into goods.
That is, because my end userg are
not ready, therefore, I am falling
back on Tatas, to let him have a lit-
tle bit of this gag instead of coal,
and charging him that coal price. I
am not charging him any other price
and the arrangement ig that we will
g've you gag only whep there i a
shut down in our plant and when
fertilizer plant will start taking al}
the gas, Tatas will just come to g halt.
It might be in another few months
time.

Trombay complex will start taking
gag for producing fertilizer but much
more tha, that we are putting the
gag fraction-a-tion plant there alkso
and we will have LP.G. We will be
having heavy chemicals. Methanhol
will go. Currently, we are using
whole gugar cane, putting that in the
cup to sweeten the cup. I want to have
molasses, sugar bagasse to produce
papers, alcohol and sugar for sweeten-
ing purposes. That will happen when
gag fraction-a-<tion plant will come
in 1980-81. Wge are doing it. There
wag a talk of self-reliance, In all
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humbleness I may say that this Mi-
nistry has done its best tp have more
self reliance than thought of. Gas
fraction-a-tion plant was proposed to
be given to some multi-nationals. I
decided in the Ministry to give it tc
Engineerg India Limited. But they
too want to have a back up from
outside. They cannot do 100 pey cent,
by themselves. They will have to
learn in the process more and we will
try to do like that,

When it comes to Gujarat's {iurn,
why do we not say 1979, 1880-817 I
had a long discussion with the Hon.
Chief Minister of Gujarat in the pre-
sence of the Prime Minister just re-
cently and we have cleareq every
point with him. I had assured kLim
that I cannot say anything because
the Parliament ig in session. But I
will make my guggestions before the
Pgrliament. We are at g stage when
we can quite say certain things only
—first to lay these pipeline right now
and open that gag field for a small
amount of gas for which there are
useg right now in Gujarat we will be
doing injustice, for the investment
wil} be of a very high order, as the
pipe will have to be guch that it will
bring 27 million cu. metre of gag a
day to thig gide. If I put that type
of pipeline, it will cost a lot, If I
put i a huge gmount and it remains
idle for four years what do I do
about it?

You have talked about certain
things where you are ready to make
use of it, We are already giving gas.
Are we not givihg gag for Baroda
town for use. the only town in the
country which ig getting it?

Somaone has said you are going to
give ‘0 Bombay. Maharashtra Gov-
ernment is asking for it. We have
not decided. But that may be LP.G.
That may not be Gas even that
may not be whole L.P.G. because the
who'e nation hag a share in it and

s0 az Bombay.
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My point is, we are proposing - to
put up two fertiliser plant# right now
in Gujarat. That wag the earlier
thinking. I have told my Depart-
ment, in view of this new gas find,
let ug have one more plant there, We
have dohe so in consultation with
the Railwayg because that is the last
straw op the camelg back. Railways
say that even for the Third Plant, we
will have to give them between Rs. 25
1o 40 crores to strengthen their lines
to move the fertilizer to North West
Area. Gujarat will not be able to
consume it. Whatever Gujarat pro-
duces goeg to the North West, There-
fore, these fertilizer plants—two ear-
lier and one more, in view of the
large gas find, we have said we wil
give Gujarat three plants, strengthen
the railway line ang bring the ferti-
liser plant. but also lay out pipe line
from Gujarat after it hag reachea
Gujarat and Gujarat requirements
are met. Thigs we are thinking, loud
thinking, no decision has yey been
taken. But the Ministry currently is
doing exercise on what the hon.
Laxminarayan Pandeya &nd some
other members said from Madhya
Pradesh and gome hon. membeis from
Rajasthan, that if there ig ‘surplus gas
which we canp bring, whether we
cap bring it to other areag st a cost,
which wil} not be prohibitive, which
will be economic? Gas and oil are
natural resources belonging to ‘the
nation. The mation cannot! make an
investment in them which will not be
capable of giving a correct return
and which will not be economically
viable. Therefore, it js not a question
of pleasing every State, ag if giving
something to everybody. My hon.
friend, Shri Poojary was very angry
and said why should Karnataka not
have something? I am trying my
best to find oil and gas hy the side
of Karnataka ghore. If 1 get jt, cer-
tainly Karnataka will have it. But if
it doeg not have it, I cannot ask for
gag in UP, etc. Certainly we are §O-
ing into the wholg basins, I can tell
you what basins we are going into.

Gujarat need not have any fear. As
far ag I am concerned, I am for &
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petro-chemical complex in Gujarat.
T am for a petro-chemical complex in
Maharashtra. I am for a petrc-che-
mical complex in South India at the
appropriate place. 1 am for one in
Bgralmi. I am for a petro-chemical
complex gomewhere based on the
Mathura naphthg when it comes.
(Interruption), Bengal hag already
got a petro-chemical complex  the
day Janata Government came into
being—Bengal was trying for 10
years .

AN HON. MEMBER:

pusition now?

SHRI H. N, BAHUGUNA. Ask
your Government what is the position.
They have to finalise it. How do I
know about it? 1 have g've,  the
licence and promised them “very
support, Haldia has gne, Bongai-
faon has already one. Certainly it is
o long way—there is a grout on that
vonsisting of Planning  Commission,
Ministry of Agriculture, etc. The
Agricultural Ministrv gets very very
upset when we talk of u petro-chemi-
cal complex. They feel as if cotton
will be replaced. Thig couniyy has
pIenty of capacity. What ig after all
our coasumption of cloth? If the
duties were removed. man-mpGe fbre
would be cheaper tha, the cotton
gloth. If the turnover is more and
if the excise duty is reduced to 25
Per cent, the poor man would be able
o wear more of cloth raade from
man-made fibre. Anyway, I will
ry to sell it ang I will require al
the support of thjs House o persuade
the Planning Commissioa aid every-
body else to do it. But I want to put
Up an economic plant, not a small
Plant of 250,000 Ethylene capacity.
Certainly I would ask Gujarat Gov-
frnment's prefereice, whether they
Vould like to go the Bengal way or
they would let ug do it. The option
s Mmore with them than with me.

s is my loud thinking. Nobody
Shoulg tell me later that the Govern-
Ment wag committed to this. 1 am
~ving, this is my loud thinking
3;1"1:; Is how I am trying to sell the

€a to the Government as a whole. I

What js the
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hope thig Ministry will succeed in
trying to sell the idey Dbecause the
high aromatic content of Bombay
gas. of Assam oil and of Gujarat oil
should not go waste. We must make
the best possibe use of this particu-
lar scarce raw material and try to
build our entire industrial complex on
that basis.

I must on thig occasion congratulate
all our engineers, techniciang and
scientisty who have produced a very
wonderful institution IPCL, the
petro-chemical complex at Baroda It
is one of Asia’y most prestigious sort
of industrieg and it has heen done on
a great deal of sclf-reliance. Process
package ecverybody takes. There is
some thinking here a3 if everything
can be done by us. At no point of
time will you be able to do every-
thing. In 5 number of fields, process
packages are taken by everybody.
Whea 1 come to fertiliser, I will show
how China, Russia snd East Germany
have all taken process packages from
others and even got turnkey prcjects
from otherg in the field of fertiliser.
There jg an unnecessity provocation
in the minds of some peopls on that
score. I will come to that laler, But
very frankly, we have tried to be as
just and fair ag possible.

The question of pricing hag been
raised by Prof Mavalankar, I the
whole world, the price; of 0il and oil
products are going up. He is asking
for the imposible when he asks e
to reduce them. Everybody should
thank the starg if the prices are not
revised further. The cuwrrenty level
of prices cannot he disiurbed. So far
as royalty is concerned, that iz g
common question betwee, Assam and
Gujarat, Thank God, the Bombay
High is far off from Maharashtra,
otherwige I ‘Wwould have trouble with
them also. The matter hag been seen
time and again at the highest level
The Prime Minister himself hag can-
didly told Babubhai, the Chief Minis-
ter of Gujarat and the Chief Minister
of Assam, Mr. Barbora that this just
cannot be done now. You have to
wait for the period when the award
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18 given some time in '80s. Ii ig only
at that time that Gujurat and Assam
can raise their claim for higher
royalty.

Having made these general ohser-
vetiong I want to take the House in-
to confidence as to wha' we are doing
re¢lly in the ficid of gelf-vclitneg or
fincing more oil resources ¥a our OwWn
courtry, As against 18 structureg mn
1977-78 we drilled 28 siructureg  in
1973-79. That only shuwg thut this
Gove:nment is vigorouy ahout it. A
{else propaganda is releaved outside
tha; we are not trying 1o do anything
i the public sector. llere is a casc
where we have dope gnd  achieved
results. 1 am happy (9 say that buta
the years. 1977-73 ana 1378-79  have
not been barren. From the stanmdard
cf the oil-rich countr.es, my finds are
very poor. In the two vear, we have
l:een able to add to our known re-
serve, by 2 million toaneg per year
of oil gnd 17 milliog cubic million
metres of gas. What iy the pumber
of structures that we have gone over
both off-shore and on-shore?—I13
structureg off-shore znd 13 gtructures
on-shore we have gone over., We
have also gone to North Gujarat and
the Bombay High. We propose 1o go
fap away. We are proposing to take
exploratory work all round. every
possible basin where we feel ihat
there is oil. According to the pro-
gnostic studies made, the oil is 2/3rd

off-shore and one-third on-shore.
The on-shore areag are Arunachal,
Tripura, Nagaland, Assam  West

Bengal, Orissa. The Mahanadi Basin,
Andhra, Kerala West and East coasts,
West coast of Karnataka, North and
South Tapti plus Narsapur and Pili-
bhit in Uttar Pradesh. There we are
trying to find oil. We are irying to
deploy more parties both for seisraic
survey for exploratory drilling and
for developmental drilling than we
did before.

I have no time to go into the
whole question one by one. But I
would ke to say that so far ag even
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ONGC is concerned we recruit.
SC and ST people and then specially
train them glso further because we
have to lower dowa our standard
while taking and then we go on
training them. Thig ig generally true
of the fertiliser sector also. 1 am
willing to give figures. 1 will write
to every Member of Parliament ag to
how man, agencies we have given to
Scheduled Castes people. But I can-
nol give agencieg according to the
choice f the individual. I wag sur-
prised and shocked when the hon.
Meher, Mr. Dalpat  Singh  Paraste,
said that richer people get it. There
i« a ruje in my Minigiry that any-
hady who has anythiug to do with the
Ministry of Petroleum, Chemicals and
Vortiliser ie. suppose, somebody is
having , kerosene dealership, some-
Lody is having a fertiliser dealership.
we will not just give him either LPG
on oil pump. [ have reduced, this
Government hag reduced, the quan-
tity of LPG which a man can handle
for a city like Bombay or Calcutta.
Now people come and tell me that
they cannot run it economically.
While they were earlier having 50,000
or 60,000 connections, we have re-
cduced it to a maximum of 6,500 con-
nectioas. This ig the standard which
wp have fixed. We do not want all
the money to go to the rich people.
In fact, even the State money is being
investeq in it, and some investment
hag got to come from the banks. We
are williag to support people belong-
ing to Scheduled Casteg and Tribes.
We have tokl them “do not take part-
ners, we will help you to get mone€y
from the banks the oil companies
will help you tn get finance from
banks under thig particular type of
loans”. Ian thig particulay case, for
example out of 78 places, 28 places
have gone to Scheduled Castes and
Tribes. I cannot do more, I do not
think that ic a bad performance. SO
far ag employment jg concerned, we
did something.

So far ac Toyalty is concerned.
have talked about it. I do mot Wan!
to ruh that point, though I.can read
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-out how much is going to Gujarat or
Assam, We propose to continue that.

Regarding new discoveries and
achievements by ONGC, the new
thiag which they have done and for
which I want to congratulate the
scientisty are the following. The Ins-
titute of Reservoir Studies during
the veap 1978-79 has identified suit-
able Polymer for pilot flood to en-
hance oil recovery from Sanand oil
field; new diverting agent for acidi-
sation jn Navagam field lo increase
0il well production rate; develop-
ment of eflluent disposal for Nava-
sam oil {o prevent pollution of irri-
gated land bv oilfield waters and gas
list for Kalol field.

In this large area platig have been
made towards gelf-reliance. Though
we have a large number of consul-
‘tantg even today, they are only con-
sullants. 1 do not claim all the pri-
vilege for the present position of the
‘ONGC. Thig is really due to the far-
sighted policy of Shri Jawaharkl
Nehru that we decided, agaiast the
udvice of 5 number of foreign com-
panieg that there is no oil in India,
we decided jn the year 1951-52 that
we should have thig type of organi-
#ution to find oil in this country. The
result iy that from 5 lakh tonnes

. which we were getting in 1950-51, we
haye today reached 11.5 million. So,
it is good progress. But in termg of
world achievement, ‘it ig nothing be-
vuuse our flelds are very gmall, be-
rause our recovery is very small.

Our geientists and engineerg are
having I am happy to say, a degree
of self-reliance so much go that they
are in peed in other countries, They
are taking exploratory and deve-
lopment work in Iraq on a contract
basis, They have done it in Iran and
they are doing it jp Tanzania. An-
other order has been given by Tan-
“ania, Speaking for myself, I have
© little lesg money. I¥ I had more
money, I could ‘have gone round,
tking licenceg even from the Arab
Worlj any starting exploration for
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oil. I am more than sure that India
will have to do it, if we want really
to go ahead, because our develop-
meat of technology in the field of
oii exploration and exploitation iz a
very advanced one, which ghould of
course be made use of and extended
further to friendly countries.

Then, as I have already said, we
are doing geo-physical surveys in
the gedimeatary basing like Cambay
basin, Assam-Arakan basin, Rajasthan
basin, Himalayan foothills, Cauvery
basin, Kutch basin, Saurashtra basin,
Pubhab basin, Ganga basin, West
Bengal  basin, Mahanadi basin,
Krishna-Godavari basin, Pranhita-
Godavari basin Palar basin  and
Kerala basin. I am mentoning all
thig because Memberg were asking
what we have done ip their States.
So, T waated to say how many States
were covered by our efforts. Where-
ay we are trying to find gas in the
Jawalamukhi area. Hon'ble Balbir
Singh Ji will gppreciate that we have
heen there for more than 8§ years and
we have spent more thap Rs, 10
crores there, we have not found com-
mercial gas there, but we are again
trying 1o reprocess the data which we
have got so far, be it Jaiselmer, be
it Jwalamukhi, we have not given
them up. we are only re-assessing
and re-evaluating the data to tind
vut what type of more locations tan
be released and which depths should
we go to. There was an impression
in the mindg of the hon, Members
{rom Bengal tha; we do not go 5000
metre deep and therefore, we do not
ind oil. I promise them .

SHRI B. SHANKARANAND: What
ig the criterion for exploration?

SHRI H. N. BAHUGUNA: I am
goiag to West Coast of Karnataka
also. That j5 our test, Our test is,
wherever the sedimentary basins are
prromising from aero-magnetic sur-
veys, siesmic surveys, we find - out
these things first and then we find that
these are the basjc structure which are
such and such old, therefore they
might be having a particular type of
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thing. These geological studiey have
to, be done by geo-physicists and
there ig mo political recommenda-
tion on this.

ot gtar fawsy (WigeEiqx) : wm R
TR ozt A . w fewr & o i frew ol o
w9 W |

MR. CHAIRMAN:. Order please.
You can ask aM these questions at
the end  No interruptions now.

SHRI H. N, BAHUGUNA: Madam,
so far ag off-shore is concerned, we
have done our best, we have deve-
loped a lot of indigeneous capacity, I
am happy that Mazagon Dock has
started building the platforms, but I
only hope that, the working <class
there will appreciate that strikes and
go-slowg will really make us lose the
real time-frame within which we
should do that work. I only hope that
things will be all right there also.

SHRI KRISHNA CHANDRA HAL-
DER: Regarding West Bengal. ...

ME. CHAIRMAN: The employers
can appreciate the workers’ de-
mands also.

(Interruptions).

SHRRI H. N. BAHUGUNA: I am
coming to that. 1 will take up drugs
in the end. I have a lot to say on that.
But I do not know if I have time,

MR, CHAIRMAN: Oh yes, you have
got time.

SHRI H. N. BAHUGUNA: Madam,
on fertilizer industry I want to say
two thir.s. Points were raised by
hon'ble Mr Damanj and many other
friends saying that capacity is  not
being achieved. Shri A. K. Roy is a
very knowledgeable Member of this
House who has been connected with
the Sindri organisation earlier....

MR, CHAIRMAN: I am glad you
are paying him a compliment,

SHRI H. N. BAHUGUNA:.... who
is an engineer and a very kind engi-
neer, (Interruptions) because if he
used all hig knowledge of engineering
against ne. I would be nowh-re!
Therefore, two things have been said,
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One is that we should be gelf-reliant
and there is enough self-reliance in
the country, Another is, why these
plantg are not working to full rated
capacity? Another one is why is X or
Y plant running to full capacity and
not all the plants? Why is Kalol run-~
ning and why are not Numrup, Bara-
uni, Durgapur, Cochin I and II run-
ning to full capacity? Then there has
been some discussion about the com-
petence of this nation,

One hon, Member from this side also
raised this question whether we are
desiroving our competence. One that
1 would like to say something, Madam,
about India's capabilities in the field
of fertilizerg and also say something
about what we have done. Hon'ble
Shri Roy said: “Your plants have not
worked well, the production has not
been more, it should have been more.”
Do I run the plants as the engineers
do on the plants? Have I come in
their way of producing more? Have
1 not sorted out every question in-
cluding wages? Has there been any
trouble excepting in Durgapur and
sometimes in Barauni so far ag the
fertilizer plants are concerned? Then,
why has there been this struggle?
Why has it not been done? Not be-
cause the workerg are not there, not
because the scientists are not there,
but, for that appreciation which the
hon, Member on this side made for
PDIL, really we are paying the price
of self-reliance, When these
plants were put up, we
did not have all the knowledge. They
tried to do more than they could have
done at that point of time, Therefore,
technologically and equipment-wise,
they are giving us trouble, Neverthe-
less, we have been able to increase
the growth rate of nitrogen by 8.5 per
cent and phosphatic fertiliser by 15
per cent,

17.00 hours.

Shri N. K. Shejawallkar in the
Chair

The public sector produces 54.4 per
cent of the total capaciay the private

sector 89.per cent and the co-operative
sector 6.8 per cent . In these-
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there are different types of plants.
There are gome plants which are
stabilised there are some
which are not stabilised, and
therefore they have different rates
of capacity. In Category I of stabi-
lised plants, the capacity utilisation
has increased to 83.4 per cent, in
plants not stabilised it is 48 per cent.
Even in old plants it is 57 per cent,
and in new plants it is 38 per cent.
Capacity utilisation in stabiliseq and
old plants improved in 1978-73, and
the loss of production is due to
many reasons. I would like to take the
House into confidence by telling them
what really happened in these plants
and why they produced less.

Mechanical breakdownsg in 1978-79
accounted for 230,000 tonnes of lesser
production of nitrogen compared to
296,000 tonnes in 1976-77. I am com-
paring it with the emergency period.
Puwer breakdowns, compured to 1976-
77 of 32,000 tonnes, was 36,000, You
want me to have full capacity, but I
cannot control power supply. Then,
input limitations. Coal accounted for
10,000 tonnes of lesser production in
1976-77 and 30,000 tonnes in 1978-79.
Lack of naphtha due to shortage and
due to the international situation ac-
counted for 22,000 tonnes of lesser
production, In regard to labour, I am
happy to say that ag against 32,000
tonnes in 1877-78, we had a losg of
cnly 6,000 tonnes, and that is whylI
thank them for their co-operation,
They have been very co-operative.
Therefore the total loss in 1977-78
of 370,000 tonnes was reduced to 360,
000 in 1978-79. So, I can only say
that there hag been an improvement
over 1876-77, though one might say
the rate could have been still better
and certain things could have been
avaided.

There are lotg of things in the
mindg of hon, Members with regard
to. FACT, Lots. of things have been
83id, thai. it is. an old etc.
That old plaat is very
well this year, much beiten than
it did ip. 1976+77, byt I mey assupe Mr.
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A. C, George, the hon. Members from
Kerala and the people ag a whole that
we will not let FACT die out. FACT

" and FEDO are jewels in our fertiliser

Industrial set-up and we will see if
diversification and other things can
be introduced. We will keep in mind
also the suggestions that have been
made here,

So far ag the discussion about our
going to foreign technology as against
indigenous technology and the talk
about gas-based plants are concerned,
1 would not like to say that v o1s
not a single plant beginning wi -
Sindr. and aaligd, Rourkela,
Trombay, Baroda, Kota, Kanpur, Dur-
gapur, Cochin, Barauni, Namrup,
Tuticorin, Vizag, Nangal expansion,
Bhatinda and Panipat which was
based on total indigenous capability.
There is not a single plant which is
based on total indigenous capability.
Process packages have been purchased
in each case from outside, All these
plants were given much before the
Janata Government came t0 power.
Process packages were given out and
rightly so. I do not say why? Russia
had to do the same; China had io do
the same; East Germany had to do
the same. There are a number of
plants in these countries which are
greatly self-reliant compared to us in
technology and in science and they
have had to go to these people be-
cause these are specific technologies
which are patented and which have
got to be had from different people.

What we are going to take in for
1350 plants? The Janata Government
is the only Government, the first
Government, which told FPDIL “Please
erect, comstruct, on the basis of your
own knowledge 600 tonne gas-baged
fertiliser plant in Namrup.” I. decided
that they shall do it. But what is
their response? They want Haldor
Topsoe on every ground, They cannot
do 600 tonne plant on their own, This
Government did not tell them, “We
want. to . purchase technolagy from
outgide.” Im: fact, I made a number of
scientlisls come together amd- to- tell



367 DG, 1979-80

[Shri H. N. Bahuguna}

those people where they were asking
for more. I cannot say whether they
were agking for more. They came
forward, not at the top level; they
talked at all the levels and we had a
meeting with the lower officers also
so that engineers will not say that the
top man betrayed them, They told
us, “We will make our design and our
process. But Haldor Topspe will
have to that it is right and the guran-
tee will be that of Haldor Topsoe.
‘What is this? Then you better have
Haldor Topsoe. I checked them out
on many grounds. They are not
confident of doing 600 tonne plant by
themselves, I would not have said
this. But there have been a lot of
unnecessary doubts created as if 1350
plants are a conspiracy. The whole
world is going to have 1350 plants.
There is a saving of Rs, 60- per
tonne if the efficiency is al] right. We
are not going to take anything more
than what we have taken for older
plants, be it 900 tonne plant.

So far ag this point is concerned,
the FPDIL capabilities were seen by
Dr. Sethna himself and one Mr, Chak-
ravarty. There was the Sethna Com-
mittee which went into it. I have
neither praise nor condemnation for
anybody. Dr, Sethna is one of our
eminent scientists. The Government
of India constituted the Sethna Com-
mittee, the outgoing Government
which believed in self-reliance the
leader of which talks even today, a
great deal, sheds tears, about self-re-
liance. They constituted the Sethna
Committee, not this Government go
that Mr, Stephen will not have any
dount about the personnel of thig
Committee, The Sethna Committee
went into the Indian capabilities in
the field of fertiliser industry, techno-
logically wise, '

I would like to read out from that
Committee’s report as to what the
Sethnag Committee evatuatey angd said:

“If one were to study the leading
foreign engineering companies in
the fertiliser field, it would be found
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that it js essentially jn process -and
systems design and project mana-
gement that they ore specialists.
These would cover areas, such as,
design of catalystic reactors, gas
absorption, absorption equipment,
heat exchangers for the fluids met
within the fertiliser field, economic
utilisation of energy, instrumenta-
tion and controls, etc.

“They have gained experience in
project expertise and designing
systems or sustained operations for
easy and quick repair and mainie-
nance. The systems design also
attempts for maximisation of ener-

gy'l'

It goes further and says this. The
Sethna Committee itself observes
that “in the field project manage-
ment and execution, FPDIL’s past
performance related to project cost,
time schedule, and reliability has not
been good . . . "

It is not my judgment. I say, and
I am proud of that, that FPDIL and
FIDO know more about [ertiliser
industry than any Asian country
does. Therefore, what we have de-
cided is this, The details will go
right wupto the Cabinet. 1 deo not
know what the Cabinet will accept
or reject. But my view is like this.
I will not accept any technology
which cannot be absorbed by ug in
toto and which is not a proven tech-
nology. I will not go the Namrup—,
Barauni~—, Durgapur—, and Cochin-
way where the proveness of techno-
logy was not even considered when
technology wag borrowed. Proven
technology means plant running in
operation on the basis of that tech-
nology. Number two, we will go in
for a technology which permits the
maximum utilisation of indigenous
capabilities of venders, The equip-
ment-purchase will have to be most-
ly like this. Therefore, in order to
make them be a World Bank loan
sort of project, we will have to do
international biddings. So, we have
constituted a Committee with the
Indian vendors, my Ministry aund
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everybody, to help them prepare for
that type of a situation so ‘hat cost-
wise and efficiency-wise they are
better, they are chosen, tihey are
selected. But I have no doubt in my
mind that, in that large degree of
equipment between 900 and 1350,
there will be very little difference.
Even if it is 900 tonne, almost the
same—I am not saving a hundred
per cent—almost the same 1ype of
dependence from outside would have
to be there. But if I can produce a
litile cheaper thing . . .

SHRI A. C. GEORGE (Mukanda-
puram): If this is the philosophy, may
1 know what will happen to Ramagu-
ndam, Talcher and Korba?

SHRI H. N, BAHUGUNNA: Fama-
pundam, Talcher and Korba will run
ag they are running. We are not
changing them, We are not changing
that philosophy. In fact, Mr. George
raised the question of feedstock and
he was wanting us to go back to coal.
I do not propose to go back to coal. I
propose to use, for a while, gag and
till that time use these few plants
which are on coal-based feedstock and
work them in such a manner that our
expertise, by the time the gas reserves
are over, will have reached a point
where the coal-based thing can be
done economically. Right now, the
most economic way of producing fer-
tiliser is gas-based plant, Even naph-
tha ig not comparable to that, Nothing
¢lse is comparable to that. Thercfore,
we have decided this. The feedstock
policy has been announced in this
House. Government went into the
whole question. We have said: gas
first then naphtha if there is a disposal
problem inland on coal. But that does
not mean that Madhya Pradesh’s claim
for a gas-based plant or other fertili-
ser plant will be overlooked, We do
not want to overlook. The Railways
will not be able to carry all the load,
whoever be the Railway Minister.
Therefore, we want to take the fer-
tiliser plants to the consuming cent-
Tes, and to that extent, the hon, Mem-~
ber from Rajasthan made a very good
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suggestion that we should see whe-
ther Madhya Pradesh, Uttar Pradesh
and Rajasthan, these three States,
could have fertiliser plants based on
the feedstock gas after the maximum
has been done in Gujarat because
Gujarat is the closest to the ghore and
after that comes Maharashtra.

Therefore, on the technology ques-
tion. I would like to make it very
clear., When the newspaper people
and 1 confronted the EPDIL people
said this, went against even all rules
with some of those press people who
wrote stories on thig type of techno-
logy affair, Ang I showed them
the whole thing T said. I make
a Dbold offer. Whatever can be
done kv India shall not be given
unybodyelse. Whatever cunnot be
done Ly India, shall be learn-
ed by India and repetitively not
be given to anybody. We want to
produce these plants and, thereafter,
io the extent we can, without infring-
ing the patent rights, do things our-
selves. We will do it ourselves.’ That
is a very clear thing.

Now, what are the things that
really can be done? There are certain
things which cannot be done even for
900 toune plant, For instance, Heat
exchangers in convection section of
primary reformer. I am saying this
for the good use of our eminent
engineer friend, Shri A. K. Roy. This
cannot be done by FPDIL. I am
willing tg be corrected because it is
on record. I am willing to be correc-
ted. He can go through this and I
am willing to discuss the whole thing
with him in my Chamber in the pre-
sence of FPDIL people or in the pre-
sence of Dr. Sethna or any expert he
likes. Then, the other equipments
are secondary reformer, process gas
boiler, 1l high pressure vessels,
ammonia synthesis converter, high
pressure boiler feed pump angq solu-
tion circulation pump. Now if these-
equipment are going to be done out-
side, what are we going to do? We
cannot produce them here. Here the
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basic engineering for that will be done
but it will be a total transfer of know-
ledge and FPDIL will be the recipi-
ents and let FPDIL develop self-con-
fidence. I want to make an appesl to
ihe engineers of FPDIL here through
this House. FPDIL’s location at Sin-
dri—] am not saying that that is not
a correct decision. I will not say that
as my Bihar friends will get sngry
with me. But you cannot have a com-
pany doing business with the whole
world at Sindri as it wil herdly be able
to do it from Sindri. But I am again
repeating that I am not shifting it.
But its businesg representative will sit
here in Delhi contacting the whole
world. I want him to go round the
world. Somebody said that they are
doing business round the world. Which
world they went to—FPDIL? FPDIL
til] now has done no plant outside
the country. I want them to do out-
side the country also but let them do
first in the country itself, Now there
are 6 or 7 tenderers. I do not know
how many are there. But when the
things come to me, one of my condi-
tions will be the total transfer of
technology. They will do the basic
thing but the totality of engineering
will be done here. They will have to
fulfi] certain conditions and all these
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conditions they have to undertake.
FPDIL, FEDO and everybody—all
these three organizations have got
capubilities and they will grow in a
manner unprecedented and go round
the world and do the job.

So far as the question regarding
techroiogy importg is concerned, that
1s going to be the supply of an engi-
neering design packet for the primary
reformer, secondary reformer, ammo-
nia syn:hesis converter as per agreed
time schedule, According to this
arrangement, FPDIL, has the option to
use its own basic engineering... I am
sorry this ig about 600 tonne...

SHRI A. C. GEORGE: Why not
ikere be a division of labour between
tiise thiee ovganizations?

SHRI H. N. BAHUGUNA: FEDO
Lias expertise in some branches. We
will uce Lhat. But FPDIL is really
tlie maiu  body. But FEDO has
ccriain expertise in certain branches
ar.d we wil] strengthen them further.
They will also help us, What I am
sayiug is that what we are going to
take fromn outside—that has also been
imported by even China and USSR—
the {otality of technology for their
ammonia and urea planis from the
following international firms:

China Ammonia -~ frum Toyo Engincering Corporation, Japan.
P. Kellog & Co. USA. ' pas
Urea = Toyo Engineering Corporation, Japan.
Stamicarbon, Holland.
Monteidison/Snam, Ttaly.
USSR Ammonia — from Toyo Enginecring Corporation, Japan.
P. Kellog & Co., USA, P
Urca -~ Toyo Engineering Corpn., Japan.
Stamicarbon, Holland. ca
GDR Ammonia — Toyo Engineering Corpn., Japan—on a turnkey basis.
Italy Ammonia — Topsoc, Denmark, '

My point is that we are going to
do nothing more than absorb the
developed technology through  the
instrument of FPDIL and I want to
meke an appeal to the engineers of
PPDIL to get over the Sindri culture

and develop an industrial culture.
That is a rural area, We are still
having an agrarian culture and I
appea] to my Bihar friends also to
Lelp s get over that culture ang get
into an ustrill cultm'e whare
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cngineers will be really able to con-
trigute their best. Therefore, I need
not say anything in so far as that is
concerned.

New, T would come to drugs. Many
apprehensions have been expressed.
Now my difficulty is that, on the one
hand, there was a complaint that the
multi-nationals are looting this coun-
try. There the Government is soft to
mulii-nationals. I do not know
where it was found out that we are
soft to (he multi-nationals.

I shali give you two examples of
our approach to multi-nationals. The
multi-nationals made representations
agdinst price reductions, It was said
that we have not made any price
reduction; prices are going up. This
is the only department where prices
have been reduced; in fertilisers,
prices have been reduced; in drugs,
prices have been reduced; in pesti-
cides, priceg have been reduced in
spite of the fact that the input cost
has gone up. And we stand by it.
We have reduced the prices of drugs.
Even the terramycin capsule’s price
which was priced at Rs. 63/- for a
carton of 25 strips each contaiming
4 capsules was revised to Rs. 51/-, that
is, 19.02 per cent less than it was
before; doxycycline capsule was priced
at Rs. 10.17 per pack of 4 capsules, we
revised Lo Rs. 8.06; vivocycline capsul:
was reduced from Rs. 4.94 to Rs. 4.03
per pack of 2 capsules; the price of
genticyn injection which was priced
at Rs. 21.30 per 1.5 mili-litre ampule
was reduced to Rs. 7.70. What I have
done 15 that the excise people are
asked to see that those prices are
printed before they go out of the
medicine producing unit, We have
got the letters from the Druga Con-
iroller and from the people concerned
that they have seen and checked and
Toung out that these prices have been
marked su that everybody knows what
the costs are. There are a number of

packages in which we have reduced

the prices—it is a vary large one; who
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have been affected? Mostly the multi-
nationals have been affected such as
Ffizer, Roche, Burroughs Welcome,
Glaxo, Cibta, Fulford, Parke Davis,
Geoffery Manners These are the
companies who have been affected by
tke reduction in prices, They made
representatlions for the first time in
tle life, nol a single representation
was accepted. Every representation
was rejected. They went Lo courts, in
one case. The court had said some-
thing. We had to obey it, We have
treated them like this. About licens-
ing, there wag a great deal of fear
expressed here. Some persons were
afraid that the new investment was
not coming. When the Hathi Com-
mitice's recommendations wera
received, on the basis of that, Gov-
ernment—:the Janata Government—
gave its rina] view on the 29th of
March, 1978. Fears werc also expres-
sed all over the country that doom:
is the order of the day. No doom
hag come. Everybody produced more
than whaz he was producing and more
licences Lzd been askeq and we have
given the licences and Letters of
Intents. In what manner? The total
nember of applications from the
foreign comypanies was 29 which were
with vs as on 28th March, 1978. This
was when the policy was announced.
What did the multi-nationals do? They
made 17 applications, Out of 17
spplications, we gave Letters of Intent
only for three because they are a
high-technclogy area. And we are
convinced that there was something
which needed to be done. So far as
applications received from the Indian
Companies are concerned, 124 applica-
tions were received from the Indian
Companies, thirtynine were pendiltg
as on 29ih March, 1978; 85 more
applications were made therefore,
presently, we have applications
pending with the Government which
are only fifty. Seventyfour had been
d;sposed of. Fiftyfour Letters of
Intent licences have been given and
20 have been re:ected because there
was no scope or some other reason
being there‘
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So for as sales are concerned,
whether it will be by th: mulu-
nationals or by the Indian Companies,
I do not want to go into that. I am
only saying this that the new Drug
Prices Control Order had come only
afler eigut years, In 1870 the order
was jssued—an omnibug order was
issued—Ileaving loorholes and leaving
a chance to loot. In 1979 1 have
plugged the holes. My fault ig that
I have plugged the hole and if that is
my fault, I plead guilty to the charge.

Now. Sir, I will say a few words
Aabout ine new drug policy. The 1970
Drug Price Control Order in regard to
the definition of formuiation gave
rise to certain legal problems which
hon’cie Members know, for example,
Protonex. Something became food
today and medicine tomorrow. Now,
we have plugged the Joopholes and
made guch products subject 1o price
Contrel provided they are made and
s0ld as madicines. Similarly, in 1970
order prices of only about 100 bulk
drugs were fixeq by Government
whereag we have now to fix the price
-of every bulk drug giving into price
contralled formulation. Further, the
importers of bulk drugs are obliged
to see permission of the government
for fixing the price. Earlier they
could fix the price whereas they can-
not do it now. Earlier all the three
sectors—small scale sector, Indian
sector and the foreign sector were
looting the country. (Interruptioms),

I want to tell very frankly that the
-drug producers and nobody else will
be hurt. If there iz any reason tc
believe that there is any possibility
of being hurt we will certainly go
into this. I requested Mr. Chavada
three ur four days ago to give me a
note ‘where he feels that the Drug
Price Control Order will hit Lhe
nation cr the small secale sector or
any seclor unreasonably. I will cer-
tainly co intp this. Neither I nor my
-officers are infallible but we will not
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leave any loopholes consciously, I will
merely say that for Depson the
medicine required for leprosy  the
price fixation was done on amark hp
of 330 per cent. I have said it should
be reduced to the mark uyp permitted
under DPCO 1979, I Lave also said
that vou cannot have a margin of
more thin 40 to 50 per cent in respect
of essential drugs, Then somebody
charged me and Mr, Chavada speak-
ing Ieniingly said about the avail-
ability of these drugs. He said that
if it 15 uoy profitable then it will notl
be nroduced. It is true we have
reduced ‘he margin of 330 per cent
in case of the drug required for a
man suflering from leprosy. That was
the rate during the previous Govern-
ment. We have reduced it now. Is
that our toult? If it i tg be cona

dered oor fault, well, 1 feel guilly
ui the cherge. But 1 am nol gowmd
to change the Drug Price Control
Order in iny manner in which the
poor and the gick will have to pay
through their nose, I will try to make
prices reasonable, Profit will be
there. We will certainly sec this, If
und«r our pasic policy postulate there
has to be a net return of ‘X’ per cent,
if it is net forthcoming, then, we will
review tl'e matter, But that will
recitire 1 depth study,

SiIRI K S. CHAVDA: I pointed
out thai tlie small scale sector gets
less than 0.3 per cent whereas the
muitmaticnal compdnies get 15 pet
cent post.tax and 45 per cent pre-tax
rate of ‘heir turn-over. That is why
I said that the small scale sector
shuuld Fo protected.

SHRI H. N, BAHUGUNA: They all
combined together. When Mr. Chavde
read the telegram it was not on
behalf of the small scale people only.
It was on behalf of the multinational
organisation as well. I said, multi-
nationals, Indian Companies, smsll-
scale, all combined togethor to- tell
me this. But I am happy Mr, Chavda
is with- me in saying that multi-
mationals need further looking into
for reduction of prices. I am happy
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he is making such a suggestion through
oblique. I am willing to go into that
also. We will continue to see how
much we can make prices of medi-
cines cheaper, A fear was expressed
by hon. Members saying, how are you
going to have this investment, you
premise {o make so much of bulk
drugz, yue promised to make so much
of forruirtions, from where are they
going to come and so on and so forth.
In that 1egard we are taking a num-
per of steps, I ecan assure tie House
aboul ths It is true that ihe pro-
ducts of both bulk drugs and formu-
Tatinng wro coming out primarily
hrough the public sector and the
Indina cector, When I am talking of

th. Inbon sector, T will  say this,
T ez legslly anv one baving 41
pur cent wreet foreign equily is Indian
secior, vt it will be my endeavour

to sec {hat Indian sector means Indian
sector. We will try to help the Indian
sector roaihier than other sector,

SHRI 1. S. CHAVDA: What aboul
indirert eqaity?

SHRI H, N. BAHUGUNA: My friend
Mr. Chavda is raising the question of
indirect cquity. I will not hide it
The Indusirial Policy Resolution of
the Janiiua Government is to be seen
in that rontext, I have raised the
question with my colleague the Finan-
ce Minister and the Industries Minis-
ter—not the present Finance Minister
but the outgoing Finance Minister dur-
ing that time. I wrote to them letters
saying about indirect equity. They
said, tecimically, it is just not possible.
Therefcre, under FERA, only direct
equity hxs to be taken and indirect
equity shuii not be taken. However
I am still pursuing the matter. I
don’t know what will happen, But
today the position under Industries
Depariment is this that they are
bound by this Industrial Policy Re-
solution which supersedes every other
consideration in any Ministry and
every Ministry, So, I cannot have
my own law and my own sort of
views, whatever they gre.
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S¢ far as the Hathi Committee:
report is concerned, this has been
implemented by the Government, In
my department, so far as the imple-
mentation of the report is concerned,.
we have gone through the process.
DPCO (Drug Price Contro] Order) is
itself a part of that particular recom-
mendation, But I will also tell you
what we have done, The first thing
is this. Tlere are number of cases in
which prices have been reduced in the
year 1978. The total was 383. In the
yvear 1979 in another 296 cases prices
have Leen reduced. That means, in
about 10,600 formulations and basic
meditines  which we have in  this
couniry, we have brought priceg down
in rospect of 383 plus another 296. We
have brought such prices down and
they are medicineg like Terramycin
capsules, genticin injections, chlrostrap
medicine: ete, in which these multi-
nationals are concerned. There are a
number nf things which involve many
other Ministries, The Company Law
Ministry goes into the question of the-
abelition of sole selling agents. This
is ore sector  where  sole selling
agencies have been abolished, This will
taken note of by the Bureau of
Industrial Costg and Prices in price
determination. We have also taken
another step. We have set up the
high-powereq technology committes.
They go into the profits of these
multi-nationals. They will be sub-
mitting their report to us. After all
it has been only one year after whicn
I ami coming before you,

With regard to the Hathi Committee
Report and the new drug formula-
tions, I am very happy to find that
the other side ig also talking about
more vigoroug implementation. From:
1975 to 1977, this report gathered dust;
I {ook it vut from the shelf and this
Government implemented that and
we are centinuously taking steps in
that direction. I can say that the
Hathi Committee recommendations, by
and iarge, are in the process of imple-
mentation. The Industries Develop-
ment and Regulations Act will have
to be amended, the Drugg Act will
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have to be amended; and I think, six
or geven legislative gteps will have to
be taken by different Ministries before
we can really implement every part
0of that recummendation,

So far ag foreign equity is con-
cerned, pure forrmulators have been
ordered 1 go to 40 per cent and the
Finance Ministry and the FERA sec-
tion are going into this. We have
sent them all the details and they are
at it and T hope they will do it as
quickly ag the House expects them to
do.

A point wag raised about analgin.
It was said that though indigenous
capacity wag available, we were yet
importing one hundred tonnes of
analgin. Analgin is produced by
smal] senle gector people; IDPL also
prcduces it. If I remember correctly,
about ten small scale people produce
analgin. IDPL reported that there
would be shortage of analgin this
year to the extent of about 135 tonnes.
They took into account their produc-
tion and the production in the small
scale sector. We consulted the small
scale producers; we sent our Project
Adviser (Drug) to their units. He
went to perhaps three or four units
‘to find out what more they can do in
this respect. Whatever analgin is
produced by these small scale sector
people, 1 assure them that we wili
take thai. We have done this as «
sort of safety valve, but I am giving
an open offer to the indigenous pro-
ducers; let the small scale sector
people produce any amount, we will
purchase that, IDPL will purchase
that, But we dy not want to take any
risk. :

Some hon. Members mentioned
about ihe use of alcohol for meeting
the shortage of petrol, A group has
béen constituted to study this matter.
We want o really do something like
this.. We want to produce 100 per
cent pure aleohol from sugarcane, so
that these sugarcane growers are also
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helped, ihey are already in difficul-
ties. This group is an inter-ministerial
group. They are working on  tfie
technology, methodology, how it
should be done and all that. The
aleolio) frr this pu-pose has to be
with 100 per cent purity. . All tv be
distilleriec that produce alcohol is
only with 98.05 per cent purity,. We
have to see as to within what time
we can do it, whether the cngine and
other imachinery require some modi-
fications. We are trying to borrow
the knewledge ylso. There is some
knowledge alreadv available in India.
During Worid War II, the Brilish
Gnvernmen] had done some mixing of
alcohol with petrol, bui the distil-
leries {uen were producing 100 ner
cent fure alcohol, today no distillery
in India dce: that. In fact, some
distiller have come to us to find out
whether they can do so. We are
locking inlo thig matter in consulte-
tion with DGTD, Home \inislry,
Agriculture Ministry etc, and as scon
as the matter i finalised, we shall
take necettary steps in this regard.
In sum, thir is what we have tried
in do in this Ministry arrears huave
been ciezred. New horizons  have
opened, new finds of »il have Dbeen
there; possibilities of building self-
swliciency in the fleld of technology--
in the field oil, gas ang drugs of ere
there. Y have been told by somé
friends from Hyderabad that an
organizaticn is being transferred from
Hyderabad, I am opposed to tdo
much of centralization of anything. [
will certzinly look into that again.

1 was asked whether more Jas
conncciions to  the poorer peopie
would ba given. I think this House
iz priviieged, in the sense that hon.
Memburs of this House recommend
‘thirps concerning only small men,
and reimelly, I respect their recom-
mendations, except when I find that
the thing is not available right then.
Then, I refer it to IOC. But I can say
this, {iial to-day, more peons of tne
Government of India, more drivers of
the Government of India, more clerks
of the Government of Indla—I em
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tal¥ing of the poor men in the cily
and tne urban. areas, only as an
irstoncée hove got it than they have
eve: g.t it before. But I do not wan!
to sav that we can take it to every
wvillage.

There was a  suggestion that it
1there is & town in which there are 100
reuple rteelthily taking gas from n
place which is 100 miles away, 1
shonld cren a shop there. 100 gas
connizliong will not make an eco..o-
mic activity for anybody. It has to

Le at least 2500, because
wvesiment is there on
the storage capacity and delivery
system.

CHOWDHRY BALBIR SINGH:

What about Hoshiarpur?

SHRI H. N. BAHUGUNA: About
Hoshiarpur, I have already said that
I am with Mr, Balbir Singh.

A question wag asked: “What are
we going to do with the gas?” Gas
will be converted into petro-chemi-
calg aud fertilizers; gas will pe con-
verted into LPG; LPG will be distri-
huted to the people. But the distri-
bution will have to be equitable, It
cannot be only in one area. I have
been thinking whether rural areas
cap really be given, but the whole
problem ig one of communication, one
of delivery and one of being able
o do it. Right now, the company
feels that it will not be passible; but
so far as diesel ig concerned, I am
happy that the Punjab Government
have taken upon themselves the task
°f opening petrol-diese} pumps in the
rural areas. I make the game offer
o every State Government. If we
k0, we go for economic size pumps.
But if the gtate Governments want
to do it inside their mandis, or inside
‘the place where agriculturists come
for all typeg of purposes in the block
beadquarters, and if the State Gov-
“rnments want to run it through
their organizationg or through some
t00peratives, they can do it, if they
8ive me the backing in respect of loss
Or profit, because I cannot take that
Tespongibility; amwl the Government
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of India will be linkeg to it. So far
as prices are concerned, I am sche-
duled to meet the hon. Finance Mi-
nister; and the good news will come
ie the House about petroleum and
petroleum product prices. But I can
assure you that they are hot going to
remain the same. They cannot remain
the game, when the prices of crude
have gone up 100 per cent or 50 per
cent. Product prices have gone up
3100 per cent.

Somebody asked me & question
about come countries. I will not dis-
cusg about what X, Y or Z has done.
1 will again say only one thing, viz.
that we expect every country to keep
its promise. We expect people to
honouy their contracts with us, and
I do hope that they will be honoured.

So far ag the future is concerned,
cour search for oil will continue till
we become self-sufficient. And with
these words, I seek the cooperation
of this hon House; and I once again
thank all the employees and all the
workerg serving in gifferent organi-
sations connected with this Ministry
—scientists and technocrats—who
have made this Ministry’'s work what
it ig to-day.

With these words, I commend the
acceptance of these Demands to the
Fouse.

SHRI A. C. GEORGE: ! made a
specific guggestion; and the Minister
wag kind enough to agree that the
FACT at Alwaye right now is not
viable. And naturally the diversifi-
cation of its products will have to
take place. 1 requested him that the
pending proposals regarding Capro-
Lactum ang Methano] may be consi-
dered, He has not given an answer,
Otherwise, that unit will not survive,

SHRI H. N. BAHUGUNA: 1t is not
possible to name all the things, what
will be done. I said that diversifi-
cation of FACT wag on hand and. we
shall see that the organisation does
not die out. )

SHRI K. T. KOSALRAM (Tiru-
chendur): You are importing resin
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from outside the country but at the
same time for thé past twou years one
unit, PRC Arumuganeri hag been
complete]y closed. What are you go-
ing 10 do with that? Are you going
to introduce rationing for diesel snd
Kerosene? Diesel searcity is so in ch.

SHRI H. N, BAHUGUNA: T wil
talk about Tamilnadu. When I was
falking about kerosene he wag not
here, when I starteg my speech.
Tumilnadu cannot expect me to give
them more than what we really ran
kive, what we have in the national
kitty, what hag been the share of
Tamilnadu. We gave them in 1977-
“d. high-speed diesel oil  5.88,047
tonnes. For 1978.79 we gave them
6,43,632 tonnes; that ig more  than
what we gave them in 1977-78

SHRI K. T. KOSALRAM: Then
how this searcity comes?

SHRI H. N. BAHUGUNA: It is
nut my husiness; I have already said
about this; on kerosenc gil and diesel
1 have written {o every Chief Minis-
ter. pDistribution ig the total busi-
nesg of the stale governments: I ran-
not run the gtate goveruments

PROF. P. G. MAVALANKAR: 1
am gratefu} to the esteemed Minister
for correcting my mistakes; I stand
corrected. .About cooking gag I re-
quested him to fing out why in a
place like Baroda where gas ig avail-
able, simply because of problems of
transportation, due cost not being
‘given to the trucks to transport it
from Baroda to Ahmedabad and
other places, why jt has not been
done?

SHRI H. N, BAHUGUNA: Baroda

has two systems, LPG znd gas sup-
plied by the pipeline. LPG must be
causing concerp in Ahmedabad. So
far ag LPG for Ahmedabad is con-
cerned  if T am correct, it is true the
transpurters' have been causing prob-
lems. They first tendered for a rate
and then they start pressurising 10C.
If I were to succumb to their pres-
sure every time, it would be difficult.
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They make a tender; jt is a contrac~
tual agreement between them gnd
the 10C. What did the Maharashtra
Government do? When they threa-
tened, in a similar type of situation,
the Maharashtra government said:
we will issue an ordinance and take
over your transport system. The
stale government in such caseg should
come to our rescue. Having agreed
to transport at a particular rate on a
particular date, they cannot ask me
to revise it every three months,
Whenever it comes we certainly try
to see that the rcasonable thing is
done. I made a declaration: I said,
will revise your rateg with effect from
@ date, previous date, but do not go
on strike, A number of them went
on strike. Kerala handled it effi-
cienfly; Maharashtra nandled it effi-
ciently, 1 hope Gujarat also handled
that situation well.-

SHRI A. K. ROY: With regard to
FPDIL 1 have two questions: ~ one,
the absence of the managing director
to give leadership, and the second:
reduce the capacity of the super
fertiliser plant from 1350 to 900 and
give gt least some of it to Indian
engineers.

SHRI H, N, BAHUGUNA: I am
obliged to the hon. Membey for His
two questions; when he stood up I
thought he would put many, moare
questions. He ig quite right when he
says that I had not answered the
question about the managing direc-
tor. I do not want to complain but
the gystem really needg some change.
We select, our things through the
Public Services Enterprise
that goes to the ministry, the minis-
try processes it and it goes to the
appointmentg committee of the Cabi-
net; all that ig taking time; I am
ashamed of the delay,  that parti
cular thing and do accept failure on
that; I will not try to hide this, if
we have not been able to do it for
many reasons.

So far ag reducing the gize ig cun-
cerned, Namrup is a challenge %o
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FPDIL 600 tonnes. I assure you
even in 1350 FPDIL will have 5 lion's
share and total transfer of techmo-
logy to them. Let them rush up 900
to 1350, put through the game Com-
mission but their main tria} iz at
Namrup III, 600 tonne plant. '
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SHRI KRISHNA CHANDRA HAL-
DER: I thank the Minister for tak-
g over Bengal Chemicals and
Bengal Immunity. I want to know
whether he hag any proposal for
nationalising them,

SHRI H. N. BAHUGUNA: They
will be nationalised.
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MR. SPEAKER: Before I put the
cut motiong moved to the Demands
for Grantg under the control of the
Ministry of Petroleum, Chemicals
and Fertilizers to the vote of the
House, I would like to know if any
member wantg to withdraw hig cut
motions.

Shri Kosalram—cut motions Nos.
1to 4 8 gnd 8. Are.you withdraw-
ing? . :

SHRI K. T. KOSALRAM: He has
not answered my question,

MR. SPEAKER: I am asking you
whether you are withdrawing your
cut motiong, ' :

SHRI K. T. KOSALRAM: I am
withdrawing them. ,
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MR. SPEAKER: Hag he the per-
mission of the House to withdraw
hi_g" cut motions? '

SOME HON. MEMBERS: Yes,

Cut motiong Nos. 1 to 4, 8 and 9
were, by leave, withdrawn,

MR. SPEAKER: Shri A. K. Roy—
cut motlong Nos. 168 to 21, 68 to 71
and 78 to 80. Are you withdrawing
your cut motions?

SHRI A. K. ROY: Yes.

' MR, SPEAKER: Has he the per-
mission of the House {0 withdraw his
cut motions?

SOMg HON. MEMBERS: Yes.
Cut motions Nos. 16 to 21, 68 to 71
and 73 to 80 were, by leave, with-
drawn,

MR. SPEAKER: I will now take
up Cut Motion Nos, 22 to 49 and 62
to 67 by Shri R. P, Das. Since he is
not present, I will put them to the
vote of the House.

Cut motiong Nos. 22 to 49 and 62 to
67 were put and negatived,
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MR. SPEAKER: I will now take
up Cut motion Nos. 50 to 61 by Shri
Mukunda Mandal. Since he is not
present, I will put them to the vote
of the House.

Cut motions Nos, 50 to 61 were pul
and negatived. .,

MR. SPEAKER: I will now put
the Demands for Grantg to the vote
of the House. The question is:

“That the respective sumg *hot
exceeding the amounts on Revenue
Account and Capital  Account
shown in the fourth column of the
Order Paper be granted to the
President out of the Consolidated
Fund of India to complete the svms
necessary to defray the charges
that will come in course of pay-
ment during the year ending the
31st day of March 1980, in respect
of the heads of demands entered
in the second column thereof against
Demand Nos. 69 to 71 relating to
the Ministry of Petroleum, Chemi-
calg and Fertilizers.”

The motion was adopted.

Demands for Grants 1979-80 in respect of Al‘f;zuéry b;f Petroleum, Chemicals and Fertilizers voted by
abha

-

Name of Demand

No. of Amount of Demand for Grant Amount of Demand for Grant
Demand on_account voted by the voted by the House
House on 16-3-1979
1 2 3 4
Revenue Capital Revenuc Capital
Rs. Rs. Rs. Rs,
MINISTRY OF PETROLEUM,
CHEMICALS AND FERTI-
LIZERS
69. Ministry of Petroleum, Che-
micals and Fertilizers . 18,89,000 94,42,000 .
70. Petroleum and Petro-Chemi- '
cals Industries 23,61,54,000 16,68,56,000 118,07,67,000 B3,42,81,000
71. Chemicals and Fertilizers '
Industries 49,82,32,000  56,38,60,000 244,17,50,000 281,02,99,000

p——
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**DEMANDS FOR GRANTS,
1979—80—Conta.

MINISTRIES OF COMMUNICATIONS,
EDUCATION AND SOCIAL WELFARE, FI-
NANCE ETC. ETC,

MR, SPEAKER: I have a slight
problem. The guillotine can be only
at 6 p.m. unless the House permitg it
earlier,

SHRI B. SHANKAR ANAND (Chik-
kodi): Sir, I have a point of order.

MR. SPEAKER: 1 will allow the
point{ of order upto 6 p.m.

SHRI B. SHANKARANAND: My
point of order iy mot about your
guillotining the Demands. My point
of order is under Chapter XIX_ rules
206 and 208, dealing with the De-
mandg for Grants of each Ministry.
Today you are going to guillotine the
Demandg relating to the Ministrieg of
Communications, Education and
Social Welfare, Finance, Health and
Family Welfare, Information and
Broadcasting, Labour, Law, Justice
and Company Affairs, . .

PROF. P, G. MAVALANKAR: This
is n0t the first time it is happening.

SHRI B. SHANKARANAND: Let
him hear me fully before he makes
any commeénts. There are the Minis-
tries of Shipping and Transport,
Steel and Mines, Supply and Rehabi-
litation and so many others, But out
of these Ministries I do not find many
of the Ministerg present. They should
remain present in the House, I do not
know whether thig is the respect
they are showing to the House, If
the Ministers think that they can
take thig House for granted and even
in their absence we will grant their
demands, I think thig ig unfair. I
find today that the Minister of Health
and Family Welfare is not present
here; so also the Minister of ﬁitﬂ'_—
mation and Broadcasting ~ end the
Minister of Shipping and Transport.

Wel. Finance etc.
MR. SPEAKER: You are right; they
should have been present. But it is
not a point of order. I cannot allow
it.

SHR] B. SHANKARANAND: Please
listen to me. I will take only a
minute.

MR. SPEAKER: It is not a poeint of
order.” It is a point of courtesy;
nothing else.

SHRI B. SHANKARANAND: Even
though those Demands are not taken
up, they are required to be present
here during the debate; especially
when the Demands are guillotined
today, they should remain present
here. They cannot take it for granted

18.00 hrs.

that their Demandg will be passed.
We have to set up standards,

MR. SPEAKER: The question is:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President
out of the Consolidated Fund of
India to complete the sums necessary
to defray the charges that will come
in course of payment during the
year ending the 31st day of March,
1960, in respect of the heads of
demands entered in the second
column thereof against:

(1) Demands Nos. 14 to 18 relat-
ing to the Ministry of Communi-
cations;

(2) Demandg Nos. 25 to 27 relat-
ing to the Ministry of Education
and Social Welfare;

(3) Demands Nos. 32 t{o 43 relat-
ing to the Ministry of Finance;

(4) Demands Nos. 44 to 46 relat-
ing to the Ministry of Health and
Family Welfare;

(5) Demands Nos, 62 to 64 relat-
to the Minist of Information

and Broadcas H

—

**Moved with the recommendation of the President,
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(8) Demands Nos. 85 and 66
relating to the Ministry of Labour;

(7) Demands Nos. 67 and 68
relating to the Ministry of Law,
Justice and Company Affairs;

(8) Demandg Nos. 75 to 78 relat-
ing to the Ministry of Shipping
and Transport; _

(9) Demands Nos. 79 to 81 relat-
ing to the Ministry of Steel and
Mines;

(10) Demands Nos. 82 to 84
telating to the Ministry of Supply
and Rehabilitation;

(11) Demands Nos. 85 to 88
relating to the Ministry of Tour-
ism angd Civil Aviation;

(12) Demands Nos. 89 to 93
1elafing to the Ministry of Works
and Housing;

(13) Demands Nos. 94 to 98
rclating to the Department of
Atomic Energy;

APRIL 23, 1979

Min. Jf Pet.
(14) Demands Nos. 97 and 98

relating to the Department of
Culture;

(15) Demand No. 99 relating to
the Department of Electronics;

(16) Demandg Nos. 100 to 102
relating to the Department of
Science and Technology;

(i7) Demand No, 103 relating
to the Department of Space;

(18) Demand No. 104 relating
to Lok Sabha;

(19) Demand No. 105 relating
to Rajya Sabha;

(20) Demand No. 106 relating
10 the Department of Parliamen-
tary Affairs; and

(21) Demand No. 107 relating
to the Secretariat of the Vice-
President.”

The motion was adopted.

D:mands for Grants, 1079-Bo, in restect of the M nistries of Communications, Education and Social

Welfare, Finance ete., elc., voted by Lok Sabha

No.
Demand

of Name of Demand

Amount of Demand for Grant  Amount of Demand for Grant
on account voted by the

voted by the House

House on 1b-3-19%9

1

e o —————— . —

2

Revenue
Rs.
MINISTRY OF COMMUNICA-~
TIONS

(4. Ministry of Communications 41,28,000
15, Overscas Communications

Service u s 2,23,43,000
16. Posts ad Telegraphs—Work-

ing Expenses . . 116,83,28,000
17. Posts and Telegraphs—TDivi-

dend to General Revenurs,

Appropriations to Reserve

Funds and Repayment of

Loans from General Revenues  43,00,63,000

4
Capital Revenue Capital
Rs. Rs. Rs.
2,19,67,000 2,06,42,000 10,08,33,000
t,67,80,000 11,17,19,000 8,39,02,000
584,16,42,000
215,48,15,000

—
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1 2 3 4

18, Capital Qutlay on Posts and
Telegraphs . . . 67,41,04,000 - 336,55,13,000

MINISTRY OF EDRUCATION
AND SOCIAL WELFARE

25. Department of Education f31,82,000 . 1,59,07,000 .
26, FBduction . . . 26000 A6 p00  184,66.27.000 74,220,000
27. Department of Social Welfare  10.16,03,000 . 43,75,12,000 .

M{NISTRY OF FINANCE

42. Ministry of Finance . £84,05,000 22,50,000  20,20,24,000 1,12,50,01 0
43, Customs . . . 0,44,70,000 8500000  32,24,54,000 4,25,00,0( 0
44 Union Exeise Diaties . $,19,90,000 . 40,90,47,000 .
453. Taxes on Income, Estate Daty,

Wealth Tax aned Gift Tax . #,49,20,000 - 42,46,02,0¢ 0 -
46, Stamps . . . 410,309,000 18,67,000  15,51,94,000 *93.38,c00
37. Audit ' . . . 10,86,65.000 . 54,33,33,000
il. Currency, Coinage and Mint 6,79,12,000 3,88,71,000  33,95,61,000 I?’»43-5?-('f‘0
39. Pensions ... 69167000 . 34,58,33,000 .
40. Opium and Alkaloid Factories 34;54:46"“’0 16,57,000  9,42,99,000 (82,(8.cco

11. Transfers to State Govern-
ments, . . . . 1706,31.53,000 . 536,92,27,000

42. Other Expenditure of  the

Ministry of Finance 26,34,04,000  59,39,53,000 141,74,67,0c0 296,67,C1,cc0

43. Loans to Government Ser-
vants, ctc. . . . .o ’4»59?67:0“0 .. 50;93.33.000

MINISTRY OF HEALTH AND
FAMILY WELFARE

44. Ministry of Health and Fa-
‘ml\’ clfare . . . 16,76,000 .- 84,77.000 s

5. Medical and Public Health . 35,09,05,000  11,88,17,000  175,45,28,000 59,40,86,000
#. Family Welfare , , ,  21,25,55000 K800 JESyRyjroen 83,000
MINISTRY OF INFORMATION

AND BROADCASTING

b2, Ministry of Informatmn md
Broadcasting - . 14,32,000 .- 71,59,000 .

G:’;- Inl'orm!.tioa and Publicity N 5)43)9650‘]) . 32,94,000 17,19,77,000 !’64!721000
.. 115314000  8,49,25,000  57,6560,000  17,46,26,000

— — - - = ——— r1 -=

by, Broldcluting
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_ Finance ete,
1 2
3 . 4
MINISTRY OF LABOUR
65. Ministry of Labour . 14,175,000 70,83,000
66, Labour and Employment .  13,99,26,000 6,13,000  69,96,32,000 30,062,000
MINISTRY OF LAW, JUSTICE
AHD COMPANY AIRS
67, Ministry of Law, Justicc and
Company Affairs . 2,13,02,000 17,000  10,65,10,000 83,000
63, Alninistration of Justice 6,585,000 42,72,000 =
MINISTRY OF SHIPPING
AND TRANSPORT
75. Ministry of Shipping and
Transport . . . 52,22,000 2,610,000
76. Roads e e« . 19,77.32,000  aB,55,04,000  ylBhsgcce 25050000
77. Ports, Lighthouses and  Ship-
ping . . . . 10,02,57,000  3B,19,78,po0  54,02,82,000 190,68,62,0¢0
78. Road and Inland Water
Transport e 23,33,000 2,733,000  1,1667,000  13,65,62,000
MINISTRY OF STEEL AND
MINES
79. Dapartment of Steel . 2,49,59,000  58,06,82,000  12,47,03,000  2¢0,54,07,0C0
Bo. Department of Mines . 6,50,000 32,50,000
81, Mines and Minerals . 8,62,01,000  11,29,49,000 43,10,05,000 56,474,000
MINISTRY OF SUPPLY
AND REHABILITATION
82. Department of Supply ., . 3,80,000 18,98,000 .
83. Supplics and Disposals . 1,24,78,000 6,23,42,000
84, Department of Rehabilitation  4,15,93,000  2,12,32,000  20,66,67,000 10,61,58,000
MINISTRY OF TOURISM
AND CIVIL AVIATION
85. Ministry of Tourism and
Civil Aviation . . . 9,12,000 45.50,000
86. Meteorology . , . 33511000 49,41,000  16,7557,000  2,47,07,000
87. Aviation . " . 4,58,13,000 6,87,61,000 22,90,62,000  g34,38,02,000
88. Tourism s . . 84,18,000  1,74,35,000  4,20,93,000  B,71,76,000
MINISTRY OF WORKS
AND HOUSING
89. Ministry of Works and Hous- '
ing ., . . 21,10,000 1,05,49,000
g7, Public Works , . . 157318000  483,82,000 %8,65,91,000 24,19,07,000

o1, Water Supply and Sewerage  13,69,50,000

68,47,50,000

R
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! 2 3 4
92. Housing and Urban Develop-
ment , . . 6,29,32,000 9,15,92,000 13,46,58,000
93. Statisnxcy and Printing 6,86,08,000 34,30,37,000
D iPARTMENT OF ATOMIC
ENERGY
04. Department of Atomic Energy 1 9,01,000 45,04,000
95. Atomic Energy Research, De-
velopment and Tndustrial
Projects . 15,46,82,000 12,60,76,000  77,34,09,000
9%9. Nuclear Power Schemes 19,12,54,000 0,41,23,000  44,92,67,000
DEPARTMENT OF CUL-
TURE
93. Department of Gulture 1,98,54,000 9,92,67,000
8. Archaeology 1,16,08,000 r.lo,40,000
DEPARTMENT OF ELEC-
TRONICS
19. Department of Elcctronics 2,00,48,000 1,10,68,000 10,02,42,000
DEPARTMENT OF SCIENCE
AND TECHNOLOGY
:00. Department of Science and
Technology . 5:45,29,000 18,33,000  27,26,43,c00
o1, Survey of India, 3,67,50,000 18,37,50,000
102, Grants to Council of Scienti-
fic and Industrial Rescarch 8,52,68,000 42,63,39,000
DEPARTMENT OF SPACE
103. Department of Space 6,00,95,000  5,44,04,000  34,54,72,000
PARLIAMENT, DEPART-
MENT OF PARLIAMEN-
TARY AFFAIRS AND
SECRETARIAT OF THE
VICE.PRESIDENT.
0. Lok Sabha . , 94,60,000 4,52,62,000
5. Rajya Sabha , 35,23,000 1,76,14,000
5. Department of Parliamentary
Affairs . . . 419,000 . 20,92,000
10, Secretariat of the Vice-Pre-
sident ... 93,000 4,65,000

45,79,50,000

63,03,79,000
47,06,13,000

5,53,42,000

91,67,000

27,20,20,000




